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steps taken by Government already and the
steps which will be taken by the Govern-
ment in connection with drought conditions
in future also. D.C. Bijapur Divisional
Commissioner Belgaum requested the
agitators to leave the office premises
peacefully. But efforts failed. Hence the
agitators were restrained under section 71
M. P. Act at 13 -30 hrs. and were let off at
13-35 hrs."

They were detained only for five minutes.

MR. DEPUTY CHAIRMAN : The House
stands adjourned till 2 -00 p.Mm.

The House then adjourned for
luch at ten minutes past one of the
clock.

The House reassembled after lunch at two
of the clock. MR. DEPUTY CHAIRMAN in the
Chair.

THE BUDGET (GENERAL), 1973-74
{General Discussion)—contd.

SHRI S. S. MARISWAMY (Tamil Nadu)
: Mr. Deputy Chairman, Sir, as usual we
have been presented with a deficit Budget
this year with a further dose of taxation
totalling about Rs. 292 crores, out of which
Rs. 8 crores are in the form of direct taxes,
Rs. 156 crores in the form of customs duties
and Rs. 118 crores in the form of excise. All
told it comes to Rs. 292 crores. Yesterday I
did not have the good opportunity of
listening to the speech of Shri Manubhai
Shah, the great admirer of Shri Chavan. But
I went through his speech and I found that
he had paid encomiums to him and had
called this Budget as a revolutionary budget
that aimed towards the goal of socialism. I
am very sorry that this word 'socialism'
which has been dinned into our ears for
years together has become stale and insipid.
About the achievements of this Government
during the last 25 years ever since this
slogan was formulated, if you go through
them, the picture that we get is dismal, to
say the least. And what sort of socialism
have we achieved ? Nobody can be perfect in
achieving socialism but some advance could
have been made by now. In 1961 a
Committee was formed under the leadership
of Shri Jaiprakash Narain and they gave a
report. The Study Group on the Welfare of
the Weaker Sections of the  Village
Community headed by Shri
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Jaiprakash Narain reported in 1961 that
between 40 to 50 per cent of the rural house-
holds had an income of less than Rs. 500
per annum and about 80 per cent had an
income of less than Rs. 1000 per annum, and
also that 20 per cent of the rural households
owned no land and about 25 per cent of the
households owned less than one acre. It goes
on like that. This was the report submitted to
the Government and the general public in the
year 1961. We are now in 1973. Twelve
years have passed. Every year Budgets have
been presented. The slogan of socialism is
repeated. And what have we achieved now ?
Take the statistics collected by our active
members of ihe Congress Committee under
the able leadership of Shrimati Indira
Gandhi; they have brought out a pamphlet
called An approach to the Fifth Plan—some
basic considerations' compiled by the
Congress Forum for Socialist Action; they
have collected some facts with great pain. It
says that in the rural area, the below-
poverty-line percentage of the people is 44-
57 in the urban area the percentage of the
below-poverty-line  people is  51-34.
So,froml961 to 1973, it has rather increased,
it has not decreased. If this is the
achievement, I wonder what we are going to
haye in the coming future.

And then there is inflation in the country
which is terrific. But every year we get the
excuse from the Government's side that it is
a natural phenomenon that is always found
in a dc\ eloping economy. There are so
many other countries in the world which are
also having a developing economy. But if
you take the rate of inflation which we find
here in India and compare it with similarly
backward count fies, I would rather say that
we are far ahead of them in the in-,
flationary percentage; we are in a worse
shape than those countries. I base my
argument on the basis of the World Bank's
assessment as given out a year or two ago.

So, Sir, nothing has been achieved, and i
we are living in an age of slogans. Slogans
are abundantly given. And the pity is that
we cannot take them to the people any more
because the people have become so poverty
stricken and they suffer from an indigestion
of such slogans which are fed to them
periodically.
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[Shri S. S. Ma'isw?.my] Sir, we are told that
we have to tighten our belts and that we
have to observe austerity, this and that. But
let us look at what sort of austerity this
Government is practising, as given out by
the Deputy Minister in the Ministry of
Home Affairs, Shri Mohsin. He has said that
the cost of security arrangements for the
Ministers in the year 1970-71 he has given
the statistics-was Rs. 5,71,000 odd. In the
year 1971-72, it has risen to Rs. 13,50,218.
In 1972, from Ist April to 31st December, it
has li“en to Rs. 11,60,000 odd. He gives out
the details, which is the Minister having more
security guards and which is the Minister
having only sentries. When 1 went through
this statement I was reminded of a book I
read years ago by one of our colleagues here,
Mr. Sudhir Ghosh. The book is entitled
Gandhi's Emissary. In this book he has
narrated a small incident which, with your
permission, I would like to read out. Mr.
Sudhir Ghosh had gone from Delhi to meet
Gandhiji who was camping at Naokhali.
With great difficulty he had gone to
Calcutta. From Calcutta by steamer he went
to some village. Then he got into the train.
Like that he spent about 4-5 days in reaching
his destination. When he reached that village
he was told that Gandhiji had moved away to
another village, about six miles from there.
He had to carry the entire luggage on his
shoulder. This is what he to say :—

"] presented myself to the temporary
host of Gandhiji and asked him if I might
see his guest. He pointed to the little hut in
which a lamp was burning and gave me
permission to walk in. I peeped in and
there he was, all alone, working away in
the light of a kerosene lamp, a hurricane
lantern with a broken chimney. My
footsteps disturbed him and he looked up
and there was the familiar smile of greeting.
'Ah. there you are, he said, T was
wondering when you would arrive.' So |
dumped my suitcase and sat down on a
corner of his hard *ooden board ('Takhta-
posh' as they call it in Bengali).

"The first thing I said was that I had
brought with me letters from Panditji and
the Sardar. But, instead of talking about the
letters or what was happening in Deihi in
the matter of transfer of power from
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one great country to another, the first
question he asked me was who carried my
suitcase all these miles. I said 1 had carried
it on my own shoulders. It pleased him to
know that I had carried it myself instead of
getting some villager to carry it for me.
Then he asked me many detailed questions
about my journey from Calcutta to
Goalundo and from Goalundo to Chand-
pur in the river steamer and the food I had
on the steamer, and how 1 travelled the
thirty miles from Chandpur to Raniganj
and how I crossed the river and how much
difficulty I had in finding the village of
Chandipur."

It goes on like that. After reading this and
comparing the ostentatious life that our demi-
gods are leading today I am afraid we are
far, far away from not only the Gandhian
way of life but also his socialism. What we
profess is something totally different from
our practice. As a result the country has
plunged in poverty.

SHR1 U. K. LAKSHMANA GOWDA
(Mysore): Are there any security arrange-
ments for the Ministers in Tamil Nadu?

SHRI S. S. MARISWAMY : You have to
go and see how the Ministers there live and
then you are at liberty to offer your
criticism. Moreover, Tamil Nadu Ministers
are not the followers of Mahatma Gandhi.
That is the difference. He should know that
these people are the followers of Mahatma
Gandhi.

SHRI MAN SINGH VARMA (Uttar
Pradesh): This is for the followers of
Mahatma Gandhi.

SHRI K. CHANDRASEKHARAN I
(Kerala) Why should the Tamil Nadu
Ministers go about in  imported air-condi-
tioned cars only ?

SHRIS.S. MARISWAMY : There is
only one imported car in Madras as conv
pared to the many cars that are plying in 1
Trivandrum. It is nothing but a drop in the
ocean.

SHRI K. P. SUBRAMANIA MENON
(Kerala) : 1 am not responsible for Tri-
vandrum either, Sir.

SHRI S. S. MARISWAMY : I am glad
you are not. Then let us forget about it for
the moment. I am not very much interested
in the life of the Ministers. 1
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am drawing the attention of the House to the
hollowness of their appeals to us.

Sir, Mrs. Gandhi, our Prime Minister, had
appealed to the Opposition parties to co-
operate with the Government. She had
spoken at great length in Dandi and she is
reported to have said that "in spite of the
crushing defeat during the last two elections,
the Opposition parties were stili coming in
the way of implementation of the Congress
Party's programme and any step in that
direction was opposed to them". Finally, "she
advised them to wait till the next elections
rather than try to overthrow the Government
in an undemocratic way". This is the advice
she has given to the Opposition parties. She
wants all the Opposition parties in the
country to go to Bhajan Mutts or Rishikesh
or any other place ' and chant "Hare Rama,
Hare Krishna" and keep quiet till the next
elections. Sir, I wonder whether that is being
practised in any of the democratic countries.
It may be possible in Soviet Russia or in East
European countries or in Communist China.
But in no democratic country an Opposition
party will be keeping quiet. Even today in
England the ruling party candidate was
defeated in the recent election by the
Opposition party. That shows that the
Opposition parties are much more active than
the ruling party. But I do not know from
what school of political science, the Madam
has condescended to give this advice to the
Opposition parties. This is beyond my
imagination. I have never read before
anywhere, in any book on political science,
that the opposition parties should keep quiet.
All right, supposing it is made a norm and
there is unanimous agreement on that, I am
ready to bow my head to that unanimous
decision. But what is happening in other
places ? Her advice is not implemented by her
own followers. I have my grave doubts
whether her writ runs beyond the Vindhyas.
If there is trouble io Andhra or Telengana,
the trouble is created by her own people. If
there is in-fight in Mysore, it is among her
own people. I am told that in Mysore the
ruling Congress Party is divided into three
groups. My friend, Mr. Lakshmana Gowda
wiH bear me out. What is happening inside
their committees is the bazaar talk in
Bangalore. So, that is the position there. In
Keraia, I am told, the Youth Congress, a
wing of the
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New Congress, is at logger heads with the
elders' Congress.

SHRI V. B. RAJU (Andhra Pradesh) :
How many groups are there in the DMK ?

SHRI S. S. MARISWAMY : Only one
group, only one party. A splinter group went
out, believing that it can get your support and
thus form a new party. It is in a quandary
now and you have to go to their rescue.
{Interruptions). Coming to the point, Kerala
is also like that. But what is happening in
Tamil Nadu ? While the Madam was
speaking at the sacred place of Dandi, where
the seed of our independence was sown by
Gandhiji in the early thirties, a conference
was held in Madras. I am very glad my good
friend, Mr. Ganesh, did not go there, but his
colleagues Mr. Kumaramangalam and Mr. C.
Subramanian! were there.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : Very undemocratic for them to
go there and have a conference of their own
party, after ali the lectures that you have
given on democracy.

SHRI S. S. MARISWAMY : Not at all.
We welcome them. If you want, you can
create a temporary headquarters for them in
Dindigul itself. It is not that we are
objecting. They are people of Madras and
we very much like them. Anyway, the
conference was held under the leadership of
one Mr. V. Ramaiah. I do not want to say
anything about him because I know too
much about him. Anyway in the conference,
this is what he is reported to have said:

"Delivering the presidential address at
the TNCC meeting, Mr. Ramaiah wanted
the Central Government to appoint experts
to investigate into the budgetary
allocations of the Tamil Nadu Government
and ascertain whether or not the money
was spent properly as allocated.”

He doubts the bona fides of the Madras
Government. He wants the Centre to
appoint somebody to go into the question of
whether the allocations are properly spent or
are pocketed by them. As somebody said, it
reflects his own mental make up say the
least. Here is a legally
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[Shri S. S. Mari swamy constituted
Government with a road roller majority,
headed by a popular leader, Mr.
Karunanidhi. He attributes motives to the
popularly elected Chief Minister. Suppose 1
turn back and say tbat all the States should
appoint experts in Deihi to go through the
allocations, to'sec whether the allocations arc
properly spent or are pocketed how would
that be taken by niy good friend, Mr.
Ganesh? Anyway, 1 quote further, "He
wanted Congressmen to take advantage of
the present political situation power-cut price
rise, growing dissatisfaction among the
public- and work towards strengthening the
Congress parts."' He wants to take
advantage of the situation prevailing in
Madras one power-cut;  two:
unemployment, as if unemployment does no'
prevail anywhere in India and it is confined
within the four walls of Tamil Nadu. And
then he wants to build up the party on the
basis of these things. What a positive
approach to build up the party? No party can
be built up on the weakness of another party.
A party can come up only on its own
ideology and merit. And this wonderful
president of the Tamil Nadu wing of the
Congress Committee wants to take advantage
of the situation. While the Madam has asked

all the opposition parties to treat
unemployment problem as a national
problem, to treat drought as national

problem, to treat other calamities as national
problems, and she wants all the cooperation
of the Opposition parties, my good friend,
Mr. Ramaiah, says, "Here is the time for us
to join together; and see that the DMK is
pulled down because there is power-cut,
.there is unemployment, etc. etc." I am afraid
the Madam's writ does not have any effect on
her people in Mat: Suppose I turn round and
ask: You have got all these shortcomings.
Why not all the Opposition paiies here join
together and exploit the situation.? If 1 say
this will it be all right?

SHRI RANBIR SINGH (Haryana) :
You have already joined together.

SHRI S. S. MARISWAMY : No, we have
no need of joining with anybody. It is for
you to join the company of ADMK in
Madras, the CPI in Kerala and so on. We do
not depend on anybody. Our philosophy is
unassailable. Our strength is
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unassailable. Our appeal will be com-
mendable. What more do you want ? So, Sir.
while Mr. Ramaiah has asked the people to
take advantage of the situation, the other
Ministers, two Ministers, have spoken in this
way. [ wish Mr. Subramaniam had spoken in
this House what he had spoken in the Lok
Sabha. If he had dore so here, I would have
been the first person to move a privilege
motion against hirn. We had a power station
at a place called Samayanal-lore. It is near
Tiruchirapalli. That power station was
working under loss. Long before the DMK
came into power in the year 1965, the
Madras Government appointed a committee
to go into the administrative expenses of
both the Governments and other autonomous
bodies. And the committee was appointed
under the chairmanship of the Board's
chairman. The committee consisted of some
experts and eminent people. The committee
gave its report and one of the
recommendations wa* to close down the
Samayanallore power station because the
power generated there does not constitute
even 1 per cent of the total Tamil Nadu grid,
Further more, it was a defective generator.
The annual loss incurred by the Tamil Nadu
Government on this was to the tune of Rs. 50
lakhs per year. The power generated there
did not compensate this loss and therefore
they recommended unanimously the closure
of that power station. In 1967 action was
taken in this direction. People were there in
the market to buy it. Finally some offer came
in April 1972. We called for tenders. Tenders
were received and they were opened before
the people who had submitted them. The
highest bidder was given the tender. We fold
it away to him, for about Rs. 50 lakhs or so.
This is the case. Now Shri Subramaniam said
that the Sanayanellur power station was
supplying 30 MW of power. He made this
statement in the Lok Sabha. Actually from
the very inception of the power plant until it
was sold, it was giving only 14 MW. 30 MW
is far, far away from the truth. Why did he
say so? He wanted to give a wrong picture
about Tamil Nadu Government and therefore
he said that it was giving 30 MW of power
and that too when tlie fact was known to all
the Congressmen. He was actually
misleading the House and the country. Then
he again spoke in Madras about which
I
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have already made my comment. Ido

not want to repeat it.

There is another Minister, Shri S. Mohan
Kumaramangalam. He said that Tamil
Nadu was experiencing shortage of power and
they were wanting coal and  he came to
know about those only through newspapers.
Then he said that he sent the coal to Madras
by ship. To say in the Parliamentary
~anguage it is a travesty of truth. It does not
contain even an iota of truth. Tamil Nadu
Government have got all the data here. On
the 30th May, 1972, the Chairman of the
Electricity Board met the concerned officeis
in the Union Ministry of Mines, Railway
Board and Irrigation and power. The Vice-
Chairman of the Central Water and
Commission wrote a letter to the Secretary to
the Department of Mines and Metals on 3rd
June, 1972, to the effect that Immediate®
action  should be taken to send coal from
Singareni Coal Mines to Tamil Nadu. On
the 30th  September, 1972, again the
Chairman  of the Tamil Nadu Electricity
Board urged a conference of Central
Department of Mines and Metals, Railway
Board and Irrigation Power that the coal
supply to Tamil Nadu should be augmented
immediately.  Again on 7.10.72. 11.10.72,
12-10-72 and 18-1-1973 letters weie written

by the Chairman of the Tamil Nadu
Electricity = Board to  the Cential
Government. On  10-2-73, the Chief

Minister of Tamil Nadu himself senta
telegram to Shti  Mohan Kumaramangalam
to make immediate arrangements to send one
Iakh tonnes of coal through ships from Bengal
and Bihar. In spite of all these, Shri
Kumaramangalam says he learnt it only
through ~ newspapers. These are all
mischievous statements given with a view to
blacken the Tamil Nadu Government.

My great friend Shri Bhupesh Gupta-I do
not know how he managed to find time to go to
ivtadi as—'." ent to Madras and addie-ssed a
public meeting. I have got the ieport of his
speech. He spoke of the arrest of teachers in
Madras. He said that such treatment by the
Government to the teachers is unheard of in
Madras. He says so in his usual bombastic
manner. He has addressed a meeting....

SHRI K. CHANDRASEKHARAN

What is the Chief Minister of Keraia
doing.?
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SHRI S.S. MARISWAMY: 1 do not
know how much audience was there to hear
him. Yesterday the news had come in the
Indian Express that 300 Haryana teachers. ..

SHRI BHUPESH GUPTA (West Bengal)
On a personal explanation. I mentioned
Haryana also.

SHRI S.S. MARISWAMY:
reported here.

SHRI BHUPESH GUPTA: Sir. on a point
of personal explanation. What he said is his
party affair. I said that in this respect the
DMK Minister and the Haryana Chief
Minister are complementary to each other.
That is all.

SHRI S. S. MARISWAMY: | am glad
that you have included Haryana. Sir,
I have no grouse against Shri Bhupesh
Gupta because I know him \‘ery well.
Suppose he goes to Haryana. He speaks
there what his local party secretary tells
him and if he goes to Punjab, he will speak
what his local secretary tells him to speak
and..........

SHRI BHUPESH GUPTA: And you
speak what the DMK Ministry tells you.

SHRI S.S. MARISWAMY: Now, there is
another slander against the Madras
Government. Sir. there is yarn shortage all
over the country and the Government should
beai in mind that Madras is a centre we have
laiger number of handloom weavers-than
anywhere in the country. Sir. the yarn
shortage in Madras is 80 whereas the all-
India shortage is only 20. The present
production is 8,000 bales of hank yarn and
8,000 bales of cone and hosiery yarn whereas
oui requirements "are 35,000 bales of cone
yarn and :0,000 bales of hank yarn per
month. Ir, view of the size of the population
engaged in the handloom industry and in view
of this shortage, we wanted the Central
Government to make artange-ments for us
to import generators and also to see that the
large number of handloom weavers engaged
in this work aie not put to any hardship and
we suggested that the Government should,
if possible try to divert supply to Madras
and not to take away anything from Madras.
This is all what we have said. We never said
anything more. But some twist is given to
this when we say that the Cenhe cannot take
away the yarn from us.  The question is not
that

It is not
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[Shri S. S. MariswamyJ
Our shortage is 80% and the people who are
engaged in this are much more in number
than in any other State. So, sir, we said,
do nol divert our yarn...............

SHRJ A.G. KULKARM: (Maharashtra):
Mr. Mariswamy, on what basis aie you
saying this? What is the basis of your in-
formation? Do you know the resolution
passed by the Tamil Nadu Assembly? Do
you know the arrangements made by the
Industries Minister, Mr. Madhavan? Mr.
Mariswamy, I want you to speak on
authority.

SHRI BHUPESH GUPTA: Mr. Kulkarni,
you cannot blame him. He is spinning
sufficient vatn here. There is no dearth of it .

SHRI A.G. KULKARNI: Mr. Mariswamy
Sir, is speaking like a split personality. Mr.
Mariswamy, if you do not have correct
information, please do not touch the subject.
Otherwise, I will have to say so manv things

SHRI BHUPESH GUPTA: Sir, he joins
in the production of yarn by Mr.
Mariswamy.

SHRI S. S. MARISWAMY : Sir, it is a
local matter and there is absolutely no need
for the Central Government to come in-bet-,
ween and try to give a wrong picture of the
Government of Madras. If it is an issue
between the State Government and the Cent-
ral Government, then they should have dis-
cussed it in camera. What is the earthly use
of saying all these things ? They take one
thing in isolation and say so many things. If
there are technical irregularities they can be
smoothened out. So, Sir, this is another
wrong statement made by them.

SHRI A. G. KULKARNI : Mr. Mari-
swamy, I do not want to take your time. But
I must tell you that you are on wrong
premises.

SHRI S. S. MARISWAMY : Sir, this
morning 1 was really thrilled on reading the
encomiums paid to our Prime Minister by a
British journalist who had called her a
"Trimurti". I quote :

"Her enemies no less than her admirers
liken her to Trimurti : she is Brahma, the
creator of new India, Vishnu, the preserver
of its democracy and Shiva, the destroyer,
as she destroyed the army of Pakistan."
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Sir, I am really proud that our Prime Minister
was able to get such gloring tributes from
others. And I am also very glad that the
writer has said that she is the most powerful
woman in the whole world. But besides
being 'Trimurti'—the Brahma, Vishnu and
Shiva—I want her also to be Parvati, God-
dess Parvati. According to our mythology,
Sir, Parvati would rush to a place where she
found any one crying for food. Large
multitudes of this country are now crying for
food. They are below the poverty line and
they are starving. Let her be Parvati also....

{Interruptions)
SHRI A. G. KULKARNI : His know-
ledge of mythology is also very poor.

MR. DEPUTY CHAIRMAN : Mr
Kulkarni.

s

SHRI A. G. KULKARNI : Mr. Mariswa-
mi has made some observations. I know he
is in a difficult predicament. He has to
defend his own State Government, find fault
with the Central Government and the
Congress Party. Iknow his predicament..

SHRI BHUPESH GUPTA : You are
being unfair to him. He elevated your
Prime Minister to the level of Brahma -----

SHRI A G. KULKARNI : Sir, coming to
the Budget proper, I am supporting the
budget. But, Sir, while Supporting the
budget....

SHRI S. S. MARISWAMI : I see your
predicament now. You have to support

SHRI A. G. KULKARNI : I am here for
the last 5 years, attacking the policies of the
Government which I don't like and
appreciating the policies of the Government
which I like, without any fear or favour.

Sir, in the Budget , one has to see the .
different aspects. Particularly, Sir, this
year's Budget has to be seen in the back-
ground of strains on the economy during the
last two years, particularly of the war..

May I know, Sir, how much time you are
allotting me ?

MR. DEPUTY CHAIRMAN
minutes.

. Fifteen
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SHRI A. G. KULKARNI : How can 1
go into all this within 15 minutes ? Give
me 25 minutes

MR. DEPUTY CHAIRMAN : Please try
to finish in 15 minutes.

SHRI A. G. KULKARNI : One has to see
the Budget in that background, particularly
the drought, the natural calamity. Some of
my friends described the budget as a
surgeon making the operation. I only want
to say that surgeons have usually assistants,
to help them, sometimes apprentices from
medical colleges who might be under
training. They do not know that the patient
has got different malaises, like blood
pressure and other malaises, gas dialecting
which require very careful attention. That's
why, in this aspect the Budget has been
wisely framed and has been so presented
that it wiH make a dent on schemes which
are required for better production, schemes
which will generate employment and
schemes which will generate production and
savings....

Sir, only yesterday I read an observation
about U. K. budget. The UK and India have
similar types of economies. In U. K., the
Chancellor of the Exchequer presents the
Budget. In U. K, inflation is there,
unemployment is there, and so on. But UK
is better poised because of their standard of
technology and education. Sir, in this
country we are a little bit in a more difficult
situation. But, Sir, ultimately it seems that
the UK Budget or the Budget presented here
is a "holding on" operation. Some expected
more onslaughts would be made on
monopolies to collect more taxes for
bettering the lot of the people in that fair
country.

Sir, I have got limited time at my dis-
posal. Sol shall try to be brief.

I think the Budget has got many good
points. Particularly, they have given
concessions for increasing savings, par-
ticularly LIC and Provident Fund; I think
the limit has been increased from Rs. 1000
to Rs. 2000.

Sir, some concessions have been
announced under the Differential Interest
Rate Scheme. Here also, though the
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Finance Minister is so interestingly talking
about the Differential Interest Rate
Scheme, he does not know that the whole
scheme has been torpedoed by the Cus-
todians of various banks because, if you see,
the performance target was about 20
acrores of rupees under this scheme and
only Rs. 70 lakhs have been disbursed or
given. This shows how powerful is the
interest against such welfare schemes being
implemented.

He has also provided some incentives for
research and development for industry and
also research of what you calf the market
intelligence on export development.
He has also tried to encourage the invest-
ment in the backward areas as well as tried
to plug the loopholes in tax by joining agri-
cultural income of certain categories with
the Hindu  Undivided Family. Having
considered all this, 1 am now coming to
some  basic problem  which need
review. In the short time at my
disposal, I would say that the budget is not
an operation which will make a re-
volutionary changes in policy of a govern-
ment in a year. It can do so in a longer
perspective. [ am  appealing particularly
to the High Command in the Government
and the High Command of my party and
the people in this Country that some ra-I
tional and basic thinking which might be I
politically difficult, has to take place. I
do not think that the growth rate envisaged
in the Fifth Plan for industry or agricul-
tural production or the general economy
is commensurate to meet the challenges
thrown by the unemployment, and by the
poverty of the people. I feel that at least in
industrial production, the growth rate
should have been nothing below 12% and
unless we try to attain this growth rate, these
types of measures are not going to make any
dent in the problems which we have got to
face. Particularly, Sir, [-say that the in-
vestments, surpluses and savings have
to be generated. I find  that the budget
deficit has been kept at 85 crores of rupees
notionally. I am aware and every one else
is aware that it will be nothing less than
250 crores of rupees because of the Pay
Commission's report. The Government
has not only to incur a deficit of 250 crores
of rupees in the central budget, but they have
to carry the naughty babies—I mean ihe
the State Governments also. Eleven
States have presented their budgets and the
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[Shri A. G. Kulkarni]

amount of deficit has come to about 254
crores of rupees. So, Sir, by and large, the
deficit is between 500 and 600 crores of
rupees at the start of the budgetary year. This
is a very large amount and for this purpose,
to attain the growth rate in industrial
production, in agriculture and in general
economy which requires a different type ->f
Budget. Here, Sir, 1 feel that the basic
malaise lies in the unsatisfactory working of
the public sector. Time and again, so many
colleagues of mine in the House as well as in
the Government have said that they are
improving the management. Today, Mr.
Ganesh, while speaking on the top positions
vacant, in the public sector, has given
information. I think Mr. Ganesh must not be
satisfied himself. But as a representative of
the Government, he has to speak what the
Government wants him to say. In his own
mind, he might be thinking otherwise: Sir, I
think that on an investment of about 4000 to
5000 crores of rupees, a return of 1000 crores
of rupees must be generated in the public
sector. Unless you do it, you will not find
money to welfare measures. It has to be gone
into whether the public sector has got a
malaise only of management deficiencies or
whether our friends on the opposite side,
particularly these left parties, are creating
labour troubles in the public sector which
show down progress. I am only appealing to
the High Command in the Government that
the time is very short at their disposal. Unless
the public sector generates a commensurate
return, the Government will not find money
because money is becoming scarce and
people will lose faith in public sector. Sir,
wherever direct taxation is considered it has
reached its limits. Sir, in view of these
deficiencies in the limits on further taxation
and management particularly, I want to
highlight two or three aspects of this.

I will take, at the outset, the attitude of the
Government as regards employment and
education. Time and again we see that
everybody is criticising that during the last
25 years our educational system has not
proved beneficial that it would generate a
type of persons who would be interested in
labour to get more production and would
yield return out of the investment made I
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on giving education. Such high is the in-
vestment we make in education that I feel
higher education should be denied to those
persons who cannot afford it on ground of
poor standard or who do not deserve it. I find
that under our present educational system we
are only producing such type of boys who
only get degrees like B.A., M.A., LL.B.,
M.Sc, or B.Sc, and who do not contribute to
the economic growth of the country because
of so many inhibitions and interest in clerical
and administrative jobs. Even if it would be
an unpalatable decision, Government will
have to take it. In this connection, take for
example, countries like Germany or the
U.S.A. I know of one case where recently,
the son of a friend of mine went to Germany
—he is the son of a Minister here. He went to
Germany for studies but he was not admitted
to the college there at all. Here he was a first
class student from an HT. But there in
Germany he was asked to work in a
workshop for two years before he could be
given admission in a college... That is why I
say, there is some truth in it. In the U.S.A.,
there are many matriculates —below the
college level. There are many Americans like
that. But very few go in for college education
and waste the money of their parents as well
as the Governments, itself I shall give you an
example as to how jt affects us. A B.A. here
starts in the Government in the scale of about
Rs. 100-200 and his brother, who is in the
village and works on an agricultural farm
gets just Re 1 or Rs. 2 per day. And even that
much work is available to him only for about
6 months in a year. After all, every family
member is not provided with Government
service or service in a bank or in the public
sector.

SHRI BALCHANDRA MENON
Why don't you raise his wages to
Rs. 57

SHRI A. G. KULKARNI:: Where is the
money ? This is the type of disparity we
have and this is a problem which has to be
seriously thought over by the political
thinkers.

I shall give you yet another example. In
the drought-hit areas of Maharashtra where
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I go to see how the relief works are managed I
find a muster clerk—who is a matriculate or
a B.A. or B.S.c.—who is paid-about Rs. 150
or Rs. 200, and his father, wno is breaking
stones gets hardly Rs. 2 per day. Mr.
Balachandra Menon can say "Raise the
wages to Rs. 5 or 10" but the point is, the
policy of wages and inccme comes into this
perspective and that is why I have suggested
that Proper Income and Wages policy has to
be gone into.

You take the nationalised banks, for
instance. There a sweeper gets Rs. 500; a
driver gets Rs. 800. And the Custodian is
getting fat emoluments. This is the position.
Straightforward decisions have to be taken
in this regard by the Govern® ment without
any favours to anybody. The Government
have to take decisions with the backing of
the political party, and this is the thing
which has to be done in seriousness.

Then, 1 said about
There are two
corporate

the taxation also.
aspects of taxation—
sector taxation and individual
taxation.  Individual taxation has reached
such a stage that it is giving not only
diminishing returns but black  money is
also generated due to higher slabs of
taxation. Somebody  has to put a stop to
it. The RBI study has been there. The Raj
and the Wanchoo Committee  have given
certain suggestions on evasion. Because
the time is short, I only quote one  RBI
study as to how the tax evasion takes place.
They say : RBI study (February
1972) accounts for 72% of paid-up
capital (1965 to  1971). Tax provision
has declined from 47 -6 per centto 42 per

cent. That means, you have given so
many concessions in the corpo-. rate
sector taxation. Then, Sir, the gap in the

effective tax rate has come down from 85 per
cent to 60 per cent. It. is a big gap. I was
just going through a political and economic
weekly. They are quite right in saying :
"For how, can one explain the revised
estimate of receipts from excise duties in
1972-73 falling below the Budget estimate
in a year  when industrial production is
supposed to have risen by about 7 per cent
and the prices of manufactured .goods have
gone up by at least 5 per cent to 6 per cent.
This shows that the evasion in tax has been
rampant. Personally, I have suggested so
many schemes. 1 do
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not want to unloan those schemes again. 1
only want to draw the attention of Mr.
Ganesh to the 'Self removal scheme'. One
may say that the Wanchoo Committee has
been appointed, you are considering his
report.

Then, about excise duty, we have brought
to your notice the disparity in the hand
processing and the machine processing.
Mushroom of hand-processing industry is
growing in the ccuntry. Crores of rupees of
the country's excise revenue is taken away by
unscrupulous small gang of persons. So,
whether you call it income-tax or the excise
tax, but you have done justice only to the
black money.

Similarly, there are loopholes in the
taxation undivided Hindu family. Now, the
larger families will be fragmented into small
bits. You should have accepted the Raj
Committee's report and withdrawn all the
concessions given to the HUF. Why do you
keep it ? This is where you are lacking
courage so far as the HUF taxation
proposals arc concerned.

I want to say a word about the agriculture.
Particularly, I am coming to the "tractor
problem'. Some of the friends here opposite,
who are too radical, may say that the tractor
is a luxury and it is only the rich man's
vehicle. I only want to bring to your notice,
perhaps you might not be knowing the
statistics, that 30 to 40 per cent of (he
peasantry has no bullocks. Out of the
remaining, 80 per cent of the peasantry has
got one bullock. Out of the available
bullock-power only 20 per cent to 25 per
cent is being used because of the many
hardships. Somewhere the lands are very
dry, somewhere there are no canals and
somewhere the wells are not energised due
to power Shortage. The only ultimate
solution is the 'tractor'. Why, therefore, do
you impose very high excise duty on tractor,
thereby making it very very difficult for a
smaller man ?

SHRI M. K. MOHTA (Rajasthan)
Tractor does not have any election slogan,
election value. Only bullocks have it.

SHRI A. G. KULKARNI : That is for you
to comment. I only want to say, if you want
to develop agriculture, you have to look to
the entire integrated programme of how
the mechanisation of agriculture can take
place and we have to change our habits for
that purpose.
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[Shri A. G. Kulkarni] There are two more
points. I have already stated about the tax
evasion, about the Wanchoo Committee
report. In this Budget you have only tried to
tinker with the problems. What have you
done about the black money problem ? You
say that you are coming in with another
legislation. There is no time left. The black
money accumulation is rampant in this
country and your staggering deficit, in-
creased money supply along with the black
money is creating a chaos and I think the
time is very much against you if you do not
take any action as regards this black money
problem.

Now it is seen that total expenditure for
1973-74 is 11 per cent down than plan
allocation of last year. Now you say that Rs.
J 50 crores have been set apart for some
advance action. It has got nothing to do with
the Budget. The entire  provision for the
plan next year is 11 per cent down. Now I
come to my last point  about this
unemployment. [ remember a discussion
1 had with Dr. Gadgil befoie he left the
Planning Commission and went to Poona. 1
had discussed with him about these
employment schemes and in his opinion
that such ad hoc arrangements for
providing  employment are not productive.
The provision made is something like Rs.
10O crores and it comes to some Rs. 2000/-
per person (5 lakh jobs).  These ad hoc
arrangements do not  have any impact
on the country's production employment
problem. 1 come from small sector and I
know what it is.  This policy will result in
wasting your money. There will be no
addition  to the production of wealth in
return. Dr. Gadgil's assessment was  quite
right. Such  unemployment relief schemes
must be related to the schemes of production.

I want to explain this point. Now you
have some schemes for the educated
unemployed. You provide unemployed

engineers with say a lathe. 1  have helped
uneducated boys to have lathes to the boys
who pass out of the colleges. 1 have
arranged the loans from the various
corporations. After  two months they
come back again  Dbecause of lack of
ancillary work. Such schemes should
really form part of a  total scheme of
production otherwise  there will be no
use wasting money like this. Therefore I
feel that you are only paying
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I lip sympathy in this respect. You say I

ancillary production must be developed. But

who is going to develop it ? Tata or Birla or

Mafatlal or Mohta is not going to oblige you.

You can only try to persuade them. Even if
they oblige they have their own kith and kin

whom they will oblige. They do not want to

oblige the general public at all. So this Rs. 150

crores which you have provided for em-

ployment generation is not going to make any

dent on the problem. It is the most unrealistic

assessment. 1 only wanted to draw your
attention to this.

MR. DEPUTY CHAIRMAN : Now you
should wind up.

SHRI A. G. KULKARNI : I have no
"time and that is why I am not developing
other point. 1 really have some material
with me which I wanted to put before the
House so that the House could have con
sidered it. I would only repeat that these
ad hoc arrangements would not do. This
is what you call a carry-on Budget or what
you call a holding operation; I am fully
aware that the Finance Minister could not
have done anything better in the circums

tances. Whatever he has done he has
tried to  minimise the  onslaught
on the poor.  Luxuries haye

been taxed to a certain extent although not to
the extent I would have liked. By and large
this Budget could not have been better. The
direction of taxation, taxes on commodities
like tractors, the food procurement
programme, the food  management,
employment schemes etc. are not well-knit.
They are not part of a total scheme and that is
why I say they have very little chance of
success. I would request that all these should
be again reviewed and a proper solution
found.

SHRIM. K. MOHTA : Mr. Deputy
Chairman, Sir. India, as is well-known not '
only inside the country but all the world
over, is a poor country trying to accomplish
a very difficult task in a very short span of
time. It is therefore, all the more necessary
for us, as compared to any other developing
or developed country, to husband our
resources in such a way that for ¢ ch rupee
taxed from the tax-payer and spent by the
Government the nation gets full value. That
is the most important and most urgent
necessity of of the present time.
Unfortunately the way the Government's
finances have been managed over
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a period of time, the rupee that is spent by the
Government is hardly worth 25 paise in real
terms. Unless this is recognised and unless the
Government takes really effective measures to
see that the resources at its command, the
resources that the tax-payers make available to
the Government are utilised wisely and
correctly, unfortunately no amount of planning
is going to eradicate poverty from this country.
A close scrutiny of the Budget would reveal
that during 1972-73 as against the original
deficit of Rs. 247 crores, the revised overall
deficit comes to Rs. 550 crores. This is in spite
of an additional N collection of nearly Rs. 523
crores over original estimates. Moreover, the
market borrowings this year have been
stupendous. These were to the extent of Rs.
478 crores more than double the Budget
estimate of Rs. 215 crores. In spite of the heavy
market borrowings and in spite of more collec-
tions from other sources, the overall deficit has
increased. Now, it appears that a big dent has
been made in the Central Government's
finances by the demands made on the Centre
by the States. Apart from enforcing fiscal
discipline on itself, the Central Government
can prevail upon the States a/so to enforce a
measure of discipline. Unfortunately this story
will be continued from year to year and the
deficits or the States will go on getting trans-
ferred to the Centre. What has happened last
year ? A sum of Rs. 503 crores has been doled
out to the States—Rs. 150 crores more under
the emergency agricultural programme, Rs.
145 crores more than the estimate on relief
operations, Rs. 55 crores more on the State
Plan and Rs. 153 crores more to meet deficits.
Over and above this, the overdraft of the States
with the Reserve Bank of India, a part of it, has
been taken over by the Centre. The point that I
am trying to make is that fiscal discipline on
the part of the Centre as well as the States is of
the first importance today and unless that is
done all the programmes and policies of the
Government in respect of development and
eradication of poverty in the country will come
to nothing very much. In the budget estimates
for the year 1973-74 also we find that as much
as Rs. 880 crores have been taken into account
as gross market borrowings. This is not a small
amount of money by any standard. In spite of
this stupen-6—M 158RSS/73
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dous market borrowing, the year will close
with a deficit of Rs. 335 crores, not taking
into account the additional taxes imposed
by the Finance Minister.

Sir, the way this deficit is sought to be
considerably reduced leaves much to be
desired. Taxes have been imposed on a
variety of goods; some of them are goods of
consumption not by the so-called rich, but
by the middle class. I will only refer to a
few of them, namely, instant coffee, shaving
cream, domestic electric appliances, art silk
fabrics, linoleum, plastics and plywoods; all
these are used not by the affluent or the rich
but by the middle class. Therefore, it will be
clear that the burden of these levies is going
to be shared to a very great extent by the
middle class, notwithstanding what has been
sought to be made out by the Government.

Then, Sir, a very disturbing part of the
levy is in regard to the customs duty on
machinery imported into the country. We
find that machinery and allied articles will
now be subject to an increased duty of 40
per cent ad valorem instead of 30 per cent as
before, and this is going to yield a revenue
of as much as Rs. 40 crores to the
government. What I would like to point out
here is that machinery is a capital asset which
is imported into the country for
developmental purposes. It is not a
consumption article, it is something which is
essentially needed for developing the
economy of the countiy. It is something like
this—a farmer had a little seed grain, he
would consume it instead of putting it on the
Tand and expect a better return. Unless we
actually give more incentive for the import of
capital equipment and see to it that capital
investment in the countiy grows rather than
trying to extract, a few crores of rupees for
the Government, I am afraid the
development process itself will suffer to a
very great extent, and this has to be viewed
in the proper perspective. Only on Friday, the
House was discussing about the export
performance of the country and the
purchasing power of the Indian rupee in the
international markets. Sir, it was brought out
than that the Indian rupee has been devalued
by something like 20 per cent over the last
two years notwithstanding what has been
declared publicly
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[Shri M. K. Mohta.] by the Government.
If we compare the value of the rupee with
gold or with the SDR Special Drawing
Right, it would be clear that over the last
two years, the rupee has been devalued by
about 20 per cent. What exactly does it
mean ? It means that a piece of machinery
which can be bought for Rs. 10O previously
would cost Rs. 120 today and the customs
duty which was only Rs. 30 would now be
40 per cent on Rs. 120, that is Rs. 48. The
cost of the industrial projects of all kinds
will go up to that extent, and this will be a
net loss to the economy as a whole. I do not
think the Government can justify this kind
of duty on any plea.

SHRI BIPINPAL DAS (Assam) : What
about the developing indigenous machinery
in your own country ?

SHRI M. K. MOHTA : I would request
my hon. friend to give a little more thought
to it; then the answer will be clear to him.
One argument which is usually advanced by
the Government in support of the customs
duty on the import of machinery is that it
will give some protection to the indigenous
industry. That argument is extremely thin
and would not bear a close scrutiny for the
simple reason that the import of machinery
is allowed only when such machines are not
available in the country; only such machines
are allowed to be imported into the country
which are not even manufactured in the
country. Then why make such a machinery
more costly and prevent its import into the
country ? Wherever machines are produced
in the country, whether the import duty is
less or more, they are not allowed to be
imported. So this argument does not bear
any scrutiny at all. This is one extremely
objectionable feature of the tax proposals
that the Government has brought forward
and I would appeal to the Finance Minister
to have a second look at it.

Another important measure in the field of
import duties is the levy on raw cotton
which has been raised from 10 paisa to 40
paise per Kg, again, yielding a revenue of
Rs. 40 crores. I have absolutely no objection
if the long staple cotton which goes into the
production of fine and superfine cloth bears
an import duty of not Rs. 40 crores
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but Rs. 50 crores even. The only point I
want to make is that this cotton contributed a
very substantial amount to the export pro-
motion fund of the cotton textile industry
which helped in the export of cotton textiles
from India. If this duty results in the
curtailment of export promotion fund who
would be the net loser ? We cannot today
afford to have our export suffer on any
account at all, and I would therefore request
the Government to see to it that the export
promotion fund which gets a sizable amount
from imported cotton does not suffer to the
extent of even a single paisa. Apart from that
I have no objection to this levy of duty.

In the field of direct taxation, Sir, there are
one or' two measures which require a second
look by the Government. 1 am referring to
the higher rate tax on closely held
companies. Whatever justification there
might have been in the past for levying a
penal rate of tax on closely held companies,
at least today in the present circumstances
that justification simply does not exist,
particularly, Sir. when such a closely held
company is engaged in industrial activity as
distinct from other trading activity. I would
like the hon'ble Minister to give a little more
thought to the problem. What happens when
a large business house or a big business man
may not be a large business man under that
definition, but a big business man floats a
company is comparatively easy for him to
make a sidely held company because he can
issue shares to the public and the public will
subscribe to these shares. That is a fact of
life whether the Government wants to admit
it or not whereas the middle level business
man who starts his factory with Rs. 2 lakhs,
what is his position. If he wants to offer
shares to the public, the public, more often
than not, would not subscribe to such shares
for the simple reason that he is unknown.
His industry that he would be putting up
would not be a glamour industry. It would
not be a cement factory or a . paper factory
or a chemicals factory. It would not be manu-
facturing nylon or terylene or anything like
that. Because it will not be a glamour
industry, because the man behind the show
would be an unknown person his shares
would not be sold in the market. What is the
net result? The net result would
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be it would continue to remain a closely held
company for business purposes and would
pay a tax rate of 63 per cent. Is it the
intention of the Government that these small
and middle level business men should be
penalised to such an extent even though they
are engaged in industrial activity? I do not
think this can be the intention of the
Governmnet. If the Government wants to
plug the loophole so that the already rich
would not be able to start closely held
companies and thus derive some indirect
benefit out of it, there are surely other ways
of doing it. You can always provide that if
the shareholders of a closely held company
are big taxpayers the closely held company
would not get the benefit of lower rate of
taxation. But the tax laws could be framed in
such a manner that the middle-level
businessman who today is not in a position to
sell his shares in the market, does not get
penalised to such an extent, particularly if he
is engaged not in trade but in industry. That is
my fervent plea to the hon. Minister.

Then in the field of capital gains tax,' it has
now been provided that unless the capital
assets are held for a minimum of 60 months,
the lower rate applicable to capital gains tax
would not apply, and it will be considered a
revenue gain and would be subjected to the
full rate of tax. Here I would like the hon.
Minister to make a distinction between
capital assets consisting of industrial equities
and capital assets consisting of other things
like land, building, etc., for the simple reason
that today it is extremely essential, it is
extremely in the interest of the economy as a
whole, to encourage share-holding habits
among the general public. The leaders of the
the Government, including the hon. Finance
Minister, have gone on record to say that
businessmen should go out and popularise
their shares among the villagers, among such
people who have not been accustomed to
investing their monies in industrial equities.
Now there must be some kind of incentive to
such people, people who have been
accustomed to putting their monies into gold
or land or some such assets which have not
been productive or which have not
contributed to the national effort. Now if you
want to give some kind of incentive to such
persons, particularly when it is not in fashion
nowadays'
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that industrial equities should entitle the
holder to a very large dividend, etc., then
you should see that at least whatever capital
gain they can get is subjected to the lower
rate of tax. That will be at least one
incentive to people to purchase industrial
equities in preference to other investments. |
would, therefore, appeal to the Government
that the capital gains arising out of sales of
industrial equities should be subjected to the
lower rate of tax even though they are held
only for two years, as before. This minimum
period of five years which has been provided
may be kept for land and other assets; I do
not mind at all. As far as industrial equities
are concerned, relief is necessary, and I would
fervently appeal to the hon. Minister to look
into it again.

Some relief has been given by the hon.
Minister on expenditure for export market
development and for research and develop-
ment. If [ may be permitted to say so, the
relief is so insignificant that it is like a drop
in the bucket. It is no relief at all. If you
really want io give relief, it should be
substantial. Otherwise, this relief does not
make anybody invest more or spend more on
either research and development or export

promotion.  So whether you give such a
relief or not, it becomes absolutely
ineffective. If relief is to be given, it must

be substantial. Otherwise, you might even
save a little by not giving any relief. Export
promotion is a very difficult task,
particularly when the promotion has to take
place not for established items like jute or
tea but for non-traditional goods, which
requires a lot of effort. A little more
incentive on the part of the Government
would go a long way in making people
spend more on such promotion and thereby
build up the exports particularly of non-
traditional goods. I would, therefore,
request the hon. Minister to make it really
meaningful by giving a lot more incentive in
the field of export promotion.

As regards the development rebate, the
Finance Minister had given notice sometime
back that the development rebate would be
abolished. And in its place, he has now
announced that there will te an initial
depreciation of 20 per cent on selected
industries. I may submit here that initial
depreciation is no substitute
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[Shri M. K. Mohta] for development
rebate. There was a particular rationale for
the development rebate. That s,
depreciation is calculated on the historical
value of assets which were purchased 20 or
15 years ago and which bears absolutely no
relation to the present cost of similar capital
assets.

Now, since this depreciation was allowed
only on the historical value and since their
replacement would need much more capital
outlay, the Government had thought it fit to
compensate the industrial units by giving
them a development rebate on the newly
purchased assets. Now, what is going
to happen to that initial depreciation? What
it is going to mean" is only that the tax
liability will be deferred for a few years.
That is about all, because the Government
has not said that the initial depreciation
would be over and above the ordinary
depreciation. In the first year there will be
more depreciation and tax liability will be
less.  But as time goes on, the depreciation
would be lower, tax liability would be higher,
and it is only a deferment of taxation; it is
not going to compensate for the scrapping of
development rebate. ~ The  development
rebate has played a very useful role in the
industrial development of the country. The
capital cost of projects has gone up so much.
The Government has itself given out
figures. Every ten years capital costs go up
by a hundred per cent. Perhaps the
capital cost will go up even more because
inflation is rampant not only in India, but all
over the world. And therefore, if that ever-
increasing capital cosit has to be met, some
kind of an incentive on the part of the
Government is very essential. Therefore, I
would appeal to the honourable Minister that
the initial depreciation, if at all it has to
replace  development rebate, must be much
more liberal; otherwise, the kind of industrial
development that is envisaged o the Fifth
Plan perhaps will never be achived at least in
the private sector. The Government has, of
course, ample money at its command. It
can spend as much money as it likes. But
the public which has comparatively a less
amount of inves-tible funds at its disposal,
would be really hard put to meet the Fifth
Plan targets unless more liberal treatment
is meted put by the Government. The
Fifth
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Plan envisages a growth rate of 5-J per cent.
I beg to submit that even though the country
has found it difficult to attain even this modest
target, the fact remains that the rate of 5 per
cent for economic growth is too inadequate for
our country for the simple reason that we are
racing against time.  What other countries
have achived in centuries, we have to do in a
few decades only, and we have also to see it in
the perspective of our ever-increasing
population. If we have to really make a dent
in the poverty problem, if we have to really
achieve some economic growth worth the
name, it is necessary to create conditions, so
that our economy advances or grows by
much more than 5+  per cent. Perhaps it is
necessary for us to have the economy grow at
something like 9 or 10 per cent. And that
cannot be achieved unless whatever resources
are there at our command, whether in the
public sector or in the private sector or in the
co-operative sector—I am not worried about
the various sectors into which the economy
has been divided rather artificially—the fact
remains that whatever resources are there at
the command of the nation, at the disposal of
the nation—are put to productive use all the
time. We can afford to curtail our
consumption needs and it is necessary that all
those resources are put into productive use.
In order to achieve that, while ~n the one hand
the Government will have to husband its
resources in the best possible, manner, it is
also necessary that more incentives are given
to the citizen to consume less and put his
money in productive enterprises. For that the
rates of taxes at all levels have to be lowered
to such an extent coupled with a stipulation

that the tax saving is invested into
productive enterprises. Unless that is done, I
am afraid the  development of the

country will not take place in the way desired
by us— not only desired, but which it is
necessary for our country.

SHRI V. B. RAJU : Mr. Deputy Chair-
man, | rise to welcome the approach and the
programme enunciated by the Finance
Minister in his speech for bringing a signi-
ficant improvement in the economy. The
Finance Minister in his budget speech has
made a mention of six immediate tasks for
improving the economy. These are con-
taining inflationary pressures by increasing
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production and strengthening public dis-
tribution, increasing rate of saving and
investment, restraining imports and expanding
exports, providing more employment
opportunities, reducing disparities and
providing minimum basic amenities. To these
six guidelines, I would like to add one more
and that is eradication of administrative delays
and wastages. Of all these tasks, the most
important is the first one, namely, containing
inflationery pressures on the economy. The
evils of inflation, as one expert put it, are that
it hits the poor hardest; it erodes the capacity
and willingness to save and invest
productively; it eats into the real value of
investment spending; it affects the balance of
payment position by making exports relatively
more expensive and imports cheaper; and it
sets off a wage cost spiral. These are all well
known. Therefore, I would request the
Government to consider this proposal,
namely, to declare the year 1973-74 as an anti-
inflation year. It is good that we concentrate
on certain steps that we have to take rather
than diffuse our energies by taking up so many
things. The first two years of the Fourth Plan
have gone on well. It is only in the third year,
that is, 1971-72, the decline has started. The
agricultural  production  went  down.
Foodgrains production also went down. And
in fact, the prices which were under control
till that time, began to show a tendency to rise.
The years 1971-72 and 1972-73 have been the
most difficult years for this country. Nature
had not co-operated to the extent that we
expected and our neighbours too have not
been very kind to us and had not been friendly
with us. So, the war, refugee relief and
drought left a lot of pressure on our economy
and drained off our resources. But 1 should say
that the tax-payer in this country and the tax
collector have stood by the Government. I
should compliment them. In these four years,
over the level of 1968-69, the tax revenue that
is collected is of the order of Rs. 3,000 crores.
If it was Rs. 2,000 and odd crores in 1968-69,
the amount that is collected over and above
that comes to about Rs. 3,000 crores and out
of this also, Sir, as was given out this morning
in this House, the indirect taxes have
expanded or increased by 88% as compared to
1967-68 whereas the direct taxes have
increased only by 51 %. This has made the
difference to such an extent
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that it has contributed to the price rise. Sir, the
taxation policy has got to be tuned to the
requirements of the economy and it is not
merely mobilisation of money, which is the
objective of taxation, but it has the bigger
objective also, namely, removing certain

contradictions and certain  imbalances.
Therefore, Sir, there is need for the
Government to consider whether such

acceleration in the increase of indirect taxes
is desirable particularly when we find that
there is growing unemployment in the
country which is a two-fold misery in that
there is no purchasing capacity on the one
hand and, at the same time, the prices of the
commodities have gone up too much. So,
Sir, here comes the determination to
implement a particular policy by containing
the prices of the essential commodities within
a  particular limit, if necessary, by
subsidising them and making them available
to the weaker and vulnerable sections of the
society. It needs a very determined policy.
But, unfortunately, in our country, whenever
there happens to be a little improvement in
certain things, we develop an attitude to
exaggerate it and then think of relaxing
controls. In fact, Sir, when many others had
praised the action of our late Shri Kidwai in
having removed the food controls, T was one
of those who opposed it and said that it should
not have been done and that in the long run it
would create all sorts of difficulties and it has
proved correct. Sir, to implement these
controls it takes time even if , it is partial
control and by merely passing orders  or
issuing directions these things cannot be
done, because we are dealing with human
beings. Before the control implementation
administration  sets in we begin thinking
of removing the controls. Therefore, Sir, my
view is that for the coming five-year period or
for the period of the Fifth Plan, we must have a
policy on controls and instead of laying our
hands on every item, we must have, in order
to give relief to the vulnerable sections of the
society, controls—movement control, price
control consumption control, in relation to
the essential commodities and then, by having
the co-operation of the State Governments,
we must implement them perfectly.

SHRI M. ANANDAM (Andhra
Pradesh): You must include corruption
control also.
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SHRI V. B. RAJU : Corruption in my
view is a relative term.

SHRI SHYAMLAL GUPTA (Bihar) :
Ves, it must also be included. He is right.

SHRI V. B. RAJU : Corruption is the
product of a particular type of behaviour in
society, product of a particular activity and
corruption by itself is not an absolute thing
and by itself it does not grow or it does not
die...

SHRI MAHAVIR TYAGTI : Because it is
productive.

SHRI V. B. RAJU : It is because of a
certain behaviour or conduct or certain
activity by the people that corruption tends
to grow. You change the system. There is
scope for corruption to come down. So what
I would like to highlight is that we must
have a policy of controls, and control
administration must be more efficient and
more perfect than any other sector of
administration.

Now, we talk about production. Can
anybody say that production has not been
increasing? It might not be increasing to the
extent we planned. But with the growing
urbanization, the new prosperity has not
actually flowed down but is being retained
by certain groups and sections in urban
areas. And since the purchasing power has
been very high, nowadays when a scare is
created, they are capable of hoarding and
holding goods back. That has happened even
with rich farmers in the rural areas. Even
cooperative credit has been misused. Some
rich farmers hold back certain agricultural
produce, without bringing it to the market.

Sir, I now come to procurement of food-
grains, storage and distribution. A scheme is
sought to be implemented by taking over the
wholesale trade in foodgrains. I would like
to draw the attention of the Minister to one
glaring fact. The foodgrains are sought to be
subsidized to the extent of Rs. 130 crores in
1973-74. You may be interested to know,
Sir, that the procurement, storage and other
incidentals for one quintal of rice is Rs. 36-
51. For wheat it is Rs. 20-45. For rice
procurement, the storage interest per quintal
is Rs. 12 -49. For wheat it is Rs. 2 -09. Now
we are committed to subsidies to the extent
of Rs. 130 crores. And I do not know when
you
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take up the wholesale trade, what are you
going to do? Are you going to reduce the
procurement price or increase the issue
price? When you store so much of grains,
are you going to pay any subsidy or not? I
do not know whether this has been taken
into account. 1 would like the Minister to
examine whether it is worth while paying Rs.
12 -49 interest on one quintal of rice. Sir,
we talk in terms of holding buffer stocks. Is
it worth while to think in terms of holding
18 million tonnes or 15 million tonnes and
paying such huge amount, locking up the
capital and paying such amount of interest?
With so much interest being charged and so
much subsidy being paid, can we really
carry on this foodgrain deal business
correctly? That is one thing 1 would like the
Minister to examine.

In this connection, may I make a sugges-
tion ? Why don't the nationalized banks
build up warehouses or godowns and hold
the grain on behalf of the cultivator? Any
how, when you take over the wholesale
trade, nobody else can purchase. Instead, of
the Food Corporation mopping it up and
paying heavy interest, why should not the
cultivator be allowed to keep it with bank-
ing organizations?

SHRI A. G. KULKARNI
interest?

SHRI V. B. RAJU : The cultivator will
pay the interest. Ultimately, the point
is: At what rate would you take it? This
is going to come up. My point is that
instead of the Food Corporation thinking
in terrrs of having godowns, which is ac
tually unmanageable

DR. VIDYA PRAKASH DUTT

(Nominated) : Every country is to hare a
buffer stock.

SHRI V. B. RAJU : I am not actually
opposing buffer stock but it should be up to
a particular limit.

SHRI A. G."' KULKARNI : Do you mean
to say that the traders who were holding it,
were doing it without interest?

Free of

SHRI V. B. RAJU : As a matter of fact,
the cultivator himself may forego
something of his own. He may be inclined
to do so. As the banks have promoted a
network of branch offices, let the grain be
stored at these points and the Food Corpo-
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ration can pick it up from the banking
organisation. Anyhow, it is loud thinking. I
do not know whether the Food Corporation
can take the whole lot and whether the
Government of India can pay so much of
subsidy when the procurement price and the
issue price are at a constant figure.

I would like to refer to the present state of
affairs about prices. As late as February 10,
the figures show that the food articles have
gone up by 17-3% compared to last year.
The industrial raw materials have gone up by
25 -1 %. We are expressing a pious desire or a
hope that we will be able to contain the
prices. How is it possible? In this
connection, I would plead whether our
levying of import duties on industrial raw
materials which come through imports is
worthwhile. How far is it correct?
Should the scarce raw materials which come
into the country from outside be exposed to
import duty? I think there should be a
reconsideration of levy and the rate of
import duty. I think some advance count-
ries adopt a policy of latitude on imports of
raw materials and they are not subjected to
import duty. Sir, we are in short supply of
steel and petroleum and petroleum products.
Sir, levying excise duty or import duty
on steel and petrol enhances their cost.
How much is the Government consumption
on- this account? If you take the local
governments, the public sector
undertakings, the State Governments, and
the Central Government, a large amount of
steel and petrol is being consumed by them.
They pay the duty and it is only adjustment
in books. The public sector undertakings
consume a lot of steel, and particularly the
engineering industries which  have
picked up exports. These industries will
be affected. How far is taxing and
imposing higher duties on petrol and steel a
step in the right direction? For what
purpose is it done? Is it to mop up revenues
or is it to imporve the economy? This has got
to be examined, Sir.

Another thing is about money supply.
How many minutes can I take, Sir?

MR. DEPUTY CHAIRMAN
minutes more.

Five

SHRI V. B. RAJU : Money supply is
basically responsible for this inflationary
pressure. Mostly, it is the governmental
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budgetary deficit which is responsible for
it. In the last five years, the average in-
crease in the money supply is about 11%. It
is all right if the gap in the growth percentage
and money supply is only 2 to 3%. It can be
understood and the things can be balanced.
But when the gap is wide and and when the
developmental gowth is only 1 -5 to 2%
and the money supply is 11%, it creates a
tremendous distortion. As you know, the
deficits have become massive. In 1970-71,
it was 424 crores for both the States and
Centre. For 1971-72 it is Rs. 738 crores and
for 1972-73 it is 971 crores—that is Rs. 550
crorest+ 421 crores. All put together it is
more than Rs. 2,000 crores in these three
years—that is, the budgetary deficits of the
States and Centre put together. Now, at this
rate where are we actually going?

By 31st March, 1974 the public debt will
be Rs. 18,000 crores and in this public debt
of Rs. 18,000 crores, for the external debt
30% of out export earnings are being used
for debt commitments—that is to say,
repayments and interest. Thirty per cent of
our export earnings are going for that. Now
my view is that there must be some check
somewhere on our borrowing—not that we
should not borrow. But we are not
borrowing free. To what capacity, to what
extent can we go towards borrowing? Why is
it happening ?

The Central Government has taken some
items on its shoulders which are really not
the Central Government's legitimately. Law
and order has to be maintained. The Central
Reserve Police is there though policing and
law and order are State subjects. Since the
States' police is not in a position to maintain
law and order, in order to assist them this
institution has been promoted. What is it
costing us ? In 1973-74 it will be costing
Rs.130 crores; it may go on increasing.
Therefore, certainly it has to be seen what
responsibilities the Centre should keep for
itself—legitimately and constitutionally—and
whatever could conveniently be shifted to
the States it should see that they are shifted.
In fact, in one of my budget speeches I have
said that some departments, particularly
Education and other developmental
departments  are  legitimately  States'
departments and they are not Centre's
responsibility. But here they
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[Shri V. B. Raju] are going in a big way.
Therefore, the time has come when we have
to examine the sharing of the burden, the
sharing of the load between the Centre and
the States. Now, under the new policy the
States shall not go in for overdrafts. Does it
mean that the burden of deficit budgets of
States should be shifted to the Centra) budget
? Who is controlling the State's expenditure ?
Who is to control the expenditure on non-
productive activity, non-developmental
activity ?

DR. VIDYA PRAKASH DUTT : The
States themselves.

SHRI V. B. RAJU : They are unable to do
it...

DR. VIDYA PRAKASH DUTT : Well,
they should.

SHRI V. B. RAJU : ... .in this federal
structure the economy is actually of a unitary
character; the economy is not of a federal
character. Since actually the States' budgets,
States finances and public finance leave an
impact on the economy, the States and the
Centre have got to be taken as one single
whole and studied. I am sorry, I have taken a
few minutes more.

Lastly, I would say tliat savings and in-
vestment we get mostly from the house-
houlds. Our economy is depending mostly on
household savings and the trend in the
country shows that household savings are
directly goning into private corporate in-
vestment; they ara coming as deposits in
banks because of a requirement of security.
The Government and the private corporate
sector are getting money from the banks
only. As far as the household savings are
concerned, they are quite satisfactory but the
savings from the public sector undertakings
are deplorable. It is having a negative effect
on the public finance. The figuies reveal that
34 public enterprises have a net loss of Rs.
120 crores in 1971-72. Out of the 90 or 95
undertakings, 34 undertakings have lost
nearly Rs. 120 crores. Among them
Hindustan Steel is the one that lost nearly Rs.
45 crores in 1971-72. The Indian Airlines
have lost Rs. 4 -5 crores. Then we have the
Lignite Corporation, Madras, from where Mr.
Mariswamy comes. It has lost Rs. 13-33
crores in 1971-72. This is the state of affairs.
When is the
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management and the performance of those
undertakings going to be satisfactory in the
eyes of the Parliament ? It is a challenge that
we should take up and begin to improve
upon it.

As I said in the beginning, the inflationary
pressure on the economy is the most
important thing and it is going to influence
considerably our success or failure in furure.
So, I would like that the Parliament, the
Rajya Sabha would agree for declaring the
1973-74 year as anti-inflationary year.

WMo W AFEIC: Iwwamfa o,
awe et 3w &Y wdsgEEaT T 0E
AFITEIAT # | HE F 7€ 30 F1 ALY
wieraeqT g faom § & sy Snaer
& o mifys faamr & e &7 wwEE
%1 faer a7 gv sy Fge 2, gaa o
a¥a foemr 21z swifedt o0 F9a
¥ AT uF g Fgq g0 @z g 2 fw
TH aAWE F AT AN F AT A TH ATE
F1 d%4 751 feard ¥ fv fa= 5= =1
WEATEAT KT QTH FT UAIFAT T ATV
#aAafa Z1, wgem &1 ar ST wE
faars 7% &% TRA 97 IH A9 &
far =ta 1€ Imaas g fwar 21

[THE VICE-CHAIRMAN (SHRI RAM SAHAT)
in the Chair]

q 3% AU § A A WIHAE T
T 9FAT §, W4 7 4% ¥gA & (% FAT
Fw F1 Tefeaw drewm e oFdaEa
orF A@T A7 E—

"It must not be forgotten that fluctuations
in national income aie not an uncommon
phenomenon in  countries  heavily
dependent on agriculture. Such fluctuations
must not lead us to draw a pessimistic
conclusion about the country's basic

economic health or its development
potential and prospects which are sound".

aresd gz 7 f faw walt #1 a7 2 fx
zare W ¥ afgw Twifaw Few
€7 =97 &, fawrr #1 gwEAm T390
wer & A7 ST 4TS 4T 9 AT SR



177  Budget (General)

2 ag a1 F fow gom & 3 e 39w
faw qvorm &1 #Y e w9 £ 1 ama-

fawar, swAwfs S, ag 2 fF 3w’

F1 wAg-AFET 1 f3amr F w07 0T
T @er w1 faar 2, aef feafa & agam
fear wav 2 fF e gu qurd & aww
HTHTT F(F SATET AT @ HI7 279 97
SATAT ST FW § wEdr o | T e
HT FW AT AT IHET AL T AT @I
2 | form ww 25 7902 F w0 Anr oa 2,
ot A% Ay 3 o 99 w1 @
I & fau agie a2, 70 G99 ar o4
@ 917 v fz7 #1 et ara 2, o=
AT A9 FG AT F @A qFAT 7l
AT FT HAFGT 0, 4 FUOF 7 77
AFT AT ATZIR EN F 47 WA fFwea
FT AT A A AT 9gT T A, oA
feafa & #1€ F2T WIEAT gAY F @
T g dawar # 5 w7 Frw ww 7
a1 IHFT ATEHT FZAT AT AT FHAAT
afer f& www =@l qv 9zd aw
&t 2 faw weE | F A0 g s
f 3721 a2 ardt &, g &1 a7 qErEr
Zrlt, wwfae @ 3% q@Ea §1 a9E
wgtza, faw war ot 9 F2r f5 Fma
a7 @i &, WEE AW F 9w F A
oG9 919§ gl £ 5 aewe
%1 Aifadi w1 wfaw sie el
1 FH T4 AT 2 | Fa1 98 AT Al
Afadt &1 S Z A T HEAT &
FH FIA AT | H@T AR A
FAAT T & AW A wlEATAT 71 T
qEATT AT FT wrOow FT 0 wE ALY
AT F@r famrd a@r gar | v few o
g aAar g 5 g awe F o9 747
ATE 290 F AW A FB F9 A0 w407 A |
T @ faadr gava o awdr
41, wAT 39 FA gE F | wAfan
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WA OF AT AT A A A, faww
T A OgEE AT IFETEE wAT 4T
384 UF 49 F F@ {F A% a7 7T
fagrer &1, 419 A% TATH AT IAA
g2 fawa 41 {1 Far & gam an )
A9 9T q Fr fF qrETd WA we 6y
# wege Y, foe ot 77 3% wre fran
g FIE FH TATH 27 THA AT AT
9 &1 zam =rfge ! faer weEr
ST % g1a W Fegrer &1, aw Ar fAdw
e @ # g1, Ty Fret A e i
gEm &1 afawre ZFgaAr a5 J90
I 41 2, foraey o/ 3w | #a, aga o
Zoit | ArFaifas qvwre ®1 fFeEA 2
T a5t wfawre faad & a1 anaq
F TR A (A 293 F903 F A7 297
AT, Tg I FAT &1 AHAAT AT )

farer sy 7 oyt o 7 g Tz
arefzeR &1 faee, n® qET AT 2 Al
fr #rfar &7 TR, TN R T,
afgwr w1 a70AT, TEAIEA T AATIAT,
TIHATE T AN FAT 20 T A AGE
faqaaTo § 37 4 FAT HIT AAAH
a9 & a1 wreAw g 2 fF A e
IF 219 | H1 AT, FE AFF A
i wd @ AT STy 97 3%M w3 e
@ faar 71 mz WA @ frmrd @
AT, 4% @ F AT A 0AT FZ I Z

TAH 924 IR g2 5 THeE 4w
w7 # (A0, =57 #1 ¥q9 F79 * fan
arFlfa® @49 § AIR(T & OATHA |
=R W&G w1 T FA & A0 g fwar
AT ? AT ATHIT 4 ST FGHA FFHTI
# ga1 geea far ! wifa & 51 A
&, TAH FAT FAIFIT FI Ag ATAH A2 {F
HET T wewA A § agar g A
g UF AgA AN AW 2 HAT AT A1
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[Ere Wig warETT]

Ta wfifa w1 oqE A T A A
=TT g WA &Y TR ARG A4
ar ey feard #@r 27 v fas A
Sft #1 ag " @ P St ade w7 E
FEraEr SRS § IAET ATAT GAT WA
FINAT FT FgA AT AT FOOT Z 7
FAT T 299 | [T &7 F1 #9 797
1t Fiforer #17 F1 FAFT AW A
f& zwrv 291 § 3amRT T 0F fAEa
ZrET @ o 2, o faem & S
F IAT WYAT VATET WIAT £ Ay IAN
fammer sy & IeqrEEt w1 ATe TR
famar 2, Sreamndt & afor & g9
sarar @ra fasar 27 @ oA owv
F Zt9 A7 qfvada 74 T FF A
afafam &6t 21 a7 weEe wm-
ITEF AT T R THT F7A F1 Hiforo
TA FT T Z ) AR T A FE A0
frarg adf zar faars gz #v 2 f*
a1 Hwfaz 85 w7z 1 femmar my 2
aAgnFT Sfefae & 9@ 1 form
a1 @tforor #7 af & faw way S oA
e fwar & qanfioe 1 e
A AV T2 E | R i A fei
F 417 0 AqY FIE, AT A9 A T
a1 @1z d A1 Fw7 ar Fraar ae=t
T3, 5% fqu avafas 2 5 o &
fasr weft &<r w1 v FA7 FYAT MO,
@ A1 Efwfazr wredfar gl fags
FIHA FIT A2 |

a7t & 14 wvAz Artuw AT 7 a90
Y4t T § w7 A e ¥ A9 7o
afea avgre a1 o nefafeefzg a=t
? A7 WA TAT 4% F7 F AT E
2 gfeser % aurrr @7 14 gfFwa a7y
2| TF Ag S @S fagne qo § ogan
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7w gz & fn fawdr aoe & femear
Tar 9%, fedw av, @=t av faeger @@y
FT a@y g7 T are o &y T #
# fawdr arer & aore WO w1 97 @
a7 A1 IR w7 Ay 7w ey @
st A S €, IW T & T
ER, FW o & ooy g, A frmeam
AT T 2 FW IAE FOT EA, IAH
for ®1% gawg @Y far w20 @

&1 781 ofer fedm & fao v v ad 2

#EYR qga & s @zt ww wret faaar
famrar war & swa &€ waET EN
a9 a1 a1 77 i freer are 7 5 9717
famr s &, fomsr favita s F27

- sirAT il T wrsAfie faeer 3

#1 WE F7 awafagar ag & & a0

Az 9T "qeETE 2, A1 svwTe A fwfae

wTEAtET #7 2, afz 9= 4% Fee wmaue

U #rTe & s ar fawer 99 1,443

F0g To ¥ Ffwfaz wrsAtaw g€ 2

T T oEw wd & o wiwd A

7 3% fgama @ 915 F0% 5o A
A0 ATy 21 & afio A Fod w
# arz Fr affeafy gl o7 3o faan
F aTZ ATRA T EATAT | T, I
a9 & g % arg faw wdr o 7 @
F2I a9 74 F ArAEd g
gqe fFar | fwrw & fau fow a@
# foefis, forg a7z & am & fao

@ EA &Y v @, ¥\ gwEriw &

difwaw vaw w5 5 & oo aof &

| HTETE WTHETE AE Zd T W@ &
¥R 29 & weRe foaAr "@aa g g1

I FTEN A=0T B & AT5 WAT aF o1

| qur wed § g aqu ffwaw www

q Ag WA % ®AA &, FiF A%
T TG0 & 3-8 TFAC 314
g, AT @w FAE @A 2 oW IEE

. TEd U ST HTHAT TR &9 FrEr
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srfa &, A oferet AT & IuE
#ri fefiw 3 & fau g darx
74T 2\ 9 T A § Ao FE wrforer
FT AT AT AT W A A A9
qATTT FT AWAT FIAT qFAT? FHfwww
THT 19 7 & 4 7€ ) T F v
# 70 F0 F@1 {0 o ot mrer o freafa
Z IHW 9T &< AT WA | 1 AfAU
F T IHAT H AFAT TEN E W QT A A
14 afawa &1 AT 7 oaadr @ E )
T 39 Ay afdfeafy 7 afaw 5+
A AW AEH FE TH ATE FT @A
AFH F741, T q7g A 7= F47
7, AR ¥ 47 #Ea ¥ fw qw F faw,

TANT T, T FTH A AAT E, A

AT F ¥ w0 F1 A1 Sva 4 77
AT F99 30 TF W@ AE 2 | AT 997 A
a1 AT FT AGH FOT KT FAT F7 @A
# FAT IH W KT FHA F2AT gE AL
aToEAY AT 59 | 2w §E A fRe aw
¥ fam)

T WAL ST AT AT FOGHL
AT qF F I A1 A9 KT AT IR
2 f& q@ 7 smwe geren A aAr aAn
an faars faar | g@ & gwrt |vg v
sy faar 2, 9z wmae & Wiy A
g, 9% & ug qer wreen £ fE e
AT F qHEAT AT A F owFE
T AT FATE FF FHIT AT ST AT
FTE W 2, 97 ani 97 faviw ad we
27 ¥ a7 FATY MSATAT F AHEAT
#1 feamreit &, Fif s ot 68, 2 wfAwra
wafq gt smefatzz &7 @ AW
frigs g A7 fawiErd ff ot
qv 47 ? gyt § v wr gt
A AT W FEA @ AfEmaa e
FOA R AT ET 20 AAT A 42 TS
T ga & sforde 9fw & wiwsi 7
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st AETET @l o wrew T
WA § ft F5 qU AW a8 gw
JmET 2

o ArE wEgrEATC : Sff B, A g
arar &, afew forw fas =10 T FAEi 9w
sv gur 737 f Faard s s
woTaTe 2 7 A1 I 4% 7 g AT A
T F #7 fr gw 7 faadr faard aart
¢ a7 sAiiEer § A w21 4@
s fo fgmma & & ag & 7Y s,
afe zaar wwT wrAar g uw o
a1 g TeE g, 9% T et
afa 41 e o F f5a3 amga 4,
froa 4 a9t 7 IAA IAFT TEAETA
7% wrr faard et qfw a9
@: AT FEAT §, 9 FW AT FIA 7
f& gm¥ o gfem & faft &l A
Fva w41 fammm &) avsfawar 9 2
faF guToT adr wrer ot 7 aut q7 fade
T E, T T FTO0 &N W A1 A8 AT
A F AT I AT o7 AW A
foreRzrer &2aT 1, AXAT AT FT
T FraarEl # gEfawar 9w

| arey srfEE ¥ faam e e a5 A

|
{

gt ifgw | gAF serar # gSOAE
#Y 717 2% fa Fgar € fF guF o
rendr gfw o, afew wEw &
IR Ag FT FNTA 6 TAT T@AT AT
w=E &1 IR 5 AT FLAT TAT FT
FETEA 18 AT AT AT AU FAl
FT ITZA 22 TAT 14T | 3A4T AF
FT qg IAIEA KT GF TN THIAC
fw w2l avq faE & A791 F1 5
fagarr | Faemr wedy Sf7 7 F21 % & a7
ST qE FT AT FAEATE IF H AL

It is a pointed reminder of the urgent necd
to expand the area under irrigation.

g & | a9z foarese fear s, 2\-
Mﬁmmagwg‘rﬂwm

L & wraoy w7 A fr sforee & ofen s
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[3r0 wrE wgr7]

T217 &1 Atz forrge 3q & faa
T e 3w & fAn srEeqr an
# 7 gRaATe | Wedl T AT I
T 1972-73 § 70.8 FUT @H
MG #T I A HAACH 69FUT
" EI FT qFeaT 1 T F | I AT
fratges & Zn a7 foameese g
o fF a1 wEdl 9 oAy 19
¥ AT T 69 FUT & A9T T &1 7T,
i T a7 faarg spaear w1 gaTo
FT 29T TreT 27 R 5w a9a o g
ATAT THRFATHT &1 SF &7 @39, o1
I AHETHT ®1 17 afaHw 97 g T
i1 & f&m 99 21 &= 7@ gEm
AT 2 41T a8 69 FA02 15 yfawa
FIAT @24 % 412 & ¥7 39 69 FUT
FI &8 15 gfawa 927 7 s0q 7
B9 &% & fAw ow g wqie v
1z aftfeqfa @l fa=rs & &1 a8
Vo AWIEE AT EAtatesl age &0
M 21 0 AT ArEdt fad aegEt
i TENTE FEAT 8, A4 JTAeHAr
|, @l Arefamar qar 8 7 gt O
2 &1 94 § orqet sfazr v
wifen zregw o 9gsr § A1 A7
wife Zregs Avar & aw g e
, T T 196970 F FFT AT 4F &
M2 HC M99 2 | 99 &7 9T dfqey
AAfafAEr 9T F 401, 2 AW A GZTFT
175.8 WIEH T WL | oS 49.3
™ @ 97 F7 44.3 AW E TF AT
as smem 2,70 § Uz FT 2.5
T A ) oag 97 9T 3
T &T 6.1 97 T A FH FHT
g ¥ aar 2, {7 & gam & &7 e
4 21 gz wifsEe 2 @ Ferq
5. 2W[ZT 97 T% 928 § FH Z1 47
12 v g, 9TEE @1 o 3
g a9rew #t yaAfafads @1 age
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F1 ATAAT FIA ATAT ATHT FAT EA
AT 1 3| FT F T AT FT FEFAA
AT AT T ®TE I @A 2 |
aorz | #4Y g0 famrs zar &1 w@Em,
7w FF faars 7€ &)

Fraay frar ST @ 2, 99T A3 7,
agT Aifqar &, | FT AT FFAH T
fore =t wermfeat & afa o w1
I AE # f S uF aF @ g 4w
AT 8 FAT | AT AT aF T Aear
Z, 3% FE qAT | AT F=m W
TF AITT F 4 9 T | If there is a God
he will be kind (o us." § T FTFAT E
fe w@am gw 0w Fme Z, At
T RAEA KT OFA F OFAL FATD
qArAT AW T T T EFETI g9
AT A N9 F Ag 77 aw
ST TET B AT T A9 & AT F AET
ffe sy 81 a1 {6 |17 1 TEH
& ag WA ¥ AT 97 7@ wh
fafeer &1 s 7 o g% A W
AT E, MEIEA, I AAEL & {0 wATEmad
F TH AT & HeAL AT AT & USATHOHA
F A ATTH ATAA LB T TEAT ATEAT
Z fr fradr-faadr ofw fa-fem <
F1 AT ML 31 AE ST AFZ 0Z 0 IAH
Z A% arfad A 97 g\ ndiEea]
U UATZE ST AT 1972-73 %0 |
278 FUE 47 41T 3 AT¢ 250 FUZ
2| Z=E Uz fAaI F1 545 wAE
g1 | T AT 510 FUF | Z{AAE 02
FIfFaE FT 465 FIT 4T 49 429
FUE ) |1 Afaed § 385 FUT
To 4T 9 445 FUEL Fo g, AMFA 7
445 FUT Fo H 100 FUT Fo FZ 291
f #qwer A 8, OSder AUEATT
F1 309 &, Iaa1 fere faan s A
385 FIT To F AN 345 F97% o
TE WAT F |\ T ATFZ T SO CATHIH
a0 a1 §, 3 e @ T veTe
F AT AT 3TN F HvET AT GAT AT
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¢ o & 7w &1 any SfEw, |
TrEy ar w0 famge s &
2 30 TET F AU Fa9 88 FAT o
# 115 FUF WU AT FAEAT I L,
THA SATET AT ANE F AET AR
2 W7 Az A uv aefaw oAl &
T 13 FAZT AT FH F7 27 Wy
2. 69FIUTH 56 FLIT To H7 fZ47 74T
grfear & sEwmsar # Fen F
FgAfataZt 7 saargEr Jifz, afwa
F fau o fm man g 7 wieanses
FT TEAT F74 &1 AT ATAIAFAT & T
I AT 27 (T AT TR F 3RT A
TOET FATE AT F TARN FZA A1 FIfo0
20 ? AT FIT AT AT AT F | FH
qE AL 2

T w9 FY AT AT A AT AT
aea famst § 91 F9F, 99 FW "
AT &, A AT A 97, fawrw @
A1 U7 @9 FAT 8, TAFN TFA F
TTE FAFEAT 2| T AGT L | Fw
FATC |, AT TS0 & a4 A §aAl 1
F27 fF Zw 9 faw @ g &, g9
IAATH T A | AfwA TH AW il
FAR FOIUT F IO WG IR AW
F7 TR UEA T AT H & | ATTFAT
wrrfaat F 397 51 qATEE F9E 97 TAH-
T ¥ oo sravqr &1 2 ) v e E 9T
qTAFE] JTE & 7 FAT AT IH A9E WU
#1 @Atz FeF AU AT A T A
A G 7 TR LA & AT4-ATS 9
FAT AIHTT F | O F &= A (A
TR T AF A, AT FETE T FATIT
TTETAIHE SIS F1 41 ¥ &, A2 FIHaAl
FT AT TATE | 293 FUT T AT THT
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F ®Y F g T4 | & 74 aww gy &
ZT AT T & SATRT 29 AW FT TAHIL
T TETT TAI FT AMGY | TCHT FA
&t savar 7% gfaay &4 &, F19 a7 e
ani ¥ fam & foau waem wer 2
gl TEe F1 giAaEr & o gfaar %
Ft AT g, Sfraw Ay gear a9
q AT T AT Ay g1, gBT 07
T AT ZL AT a7 A7 famrd ag v
2 & o a foew amen w oA W
fSrae ST A, IAH FYTET ANTET W4T |
IET ¥ AR & F1E, qEE 4 99
ZTEW q92 @1 90 A 39 e faaar
OFST ATH F(ET AT F, IAAT AT 4T
TAZ | 97 TF AT TAT AT H1L T HiHE
T AT AT 1w A A
AE g, YA w1 T AW
7 FZMAT T 2, TONF AT AR FAT
Tg# aars w3, foww arew 2 faw
F #7740 %o 9fF 7 AT W AR
FT F10T 74T & | THET HAT T G
M ogE ! fFEM ¥ s A1 S
w7 & faws 47 #rww, a% A e,
g A9 47 IO A1TE AiE FTFA
FT qWE H |

s Wt (i qe qAo agw) -
AT AT 4TS a9 @ F, q W a7
™M wE. ..

¥lo WTE WEWEIT : TN AT T AT
ot foam aE &) AW 9T A A
qar fFaq & At 1 a1 FEr s
FAT A q@d F F= 9 fEAr &1 Y
ATTE AT ATIHAT FT W1 AT FT F9
qaT AqET EWT |

=t Fo Ao WM : HA AT FT
AT F T F AT F ...

o WTE WEETT : F A7/ ¥ AT
F)giE T A A, . .
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=t Fo Ao MW : W wH 7 | W
f it w fz w8

Mo NI WETEIT : T ST, AT AT
¥ famar s forsz #4394
et & =1 721 £ | gafe s g '
M T A TR E FE "
T T AFY TEATE AT HHAT | ATTHT
fadr Ifefoosft 2 Fves sm@Ew
T 3g a9 & 1 oo & & &1 aar e
F aferw J9z7 afren F fan S
17 TrEvazs arEe &3 & fon d4-
i a9 /7T A1 79 | A L AT
ST ZT OF gE Al qEEIT
¥ gedt w1 0 "I Z1 TEFAT , TG~
ZA KT ATT FEN FEr o aFAv |
o #Fo am:oqﬁw:aga"rmnﬁr
a2l

Mo W AFEIC: 7, fAEFEA )
T @0e F1 AEETE TR # 2
7 39 a7 oA T & )

s a wr s (fagre) @ w7 g,
it e & A1 g F AqEEAT 2 |

Tro WTE HETETT : 47 Toyer Fal fZT
7R E, Y AT F AT g g1 9
C ¥ A OE Wl A

FOE ¥ 3N S afgmn Fa g
Ty g W g1 wEs Fror A
T A A AR A T 3
P FET HAT 2, AT arAa |1 SATar
Wi | wnfeew T dAfa I
s awrs &) omfew wEEl &
frr e e G—wE T 2 T
Y AT oW AN W HEAT Al ATEAr
i AT 0T ST FT THATE G A & |
for s & T GAfEed § O
At At wa & AT et aey
T aT AT F e & §, Bl
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B AT F T et s
A AT TfHT ST werH A, wdr
AT Fwal 97 afeorr g siErET
ag waEr n # fF e A e
F 4%, T 49§ 8—10 wfoqwe ¥ ww
AT A A HwEAT T OE, 9
TE 79 W F A3 A wm S wE
o a7 9 gt fav &, o A
It Afawrs 3 fa 3awr gy faaa
arg feite 71 & 3% =@ afuwe 71
FATT 7S ZaT; Wi form avz & fawew
TAFT A1 AFT J A0, IHAT 2@
20 S A% F TE 9T fAvrame &, 5w
ANE AATT T FfaFT% ZATE 219 7 AL
T |

J=T Hiwre wfeEs &7 a1 F@ g
fiwes @ & @ &1 foar & wwa &
faett afaam 4 o) 77 a1 we
5 fr o 41 FA Fer T
foews A 24 0% o FT AT 47,
ST 2 AT 19 FAE Y Z | qg q27
Hrore wfezd &7 A1 g @ 2 | 9w
UFE SATATHR 7 53F40E 6o 7 T2 F7
11 FTZ Bo FT 09 &1 5 & | o
H 55 FI08 § 92T T 51 FIIT ¥o
Fv faqr | Awa FAFTT T 26
FOT q 22 FOT 5o F¥ fzq1 79T |
FATAT ATH A4S FATHA—IGA T,
AT A 7 B, AT T A i
TAdZ |

oft o ATTo MW : F T GA TEE |
But L know what is the worth of the statis-
tics that you are giving. They have to be read

in their proper prospective. Don't think you
are being very wise.

&% o S fgw, AT AT

it AETET @El A7 AT qE
FgT, AW AT F ANA A3 FLEH AT
AT F1 AFAHT F41 FF THT § AT®T
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o fagt &1 & av wEw w1 & T
& & fau s aifem )

‘ﬁ%omoiﬁrﬂ:qﬁmm
T TTFEN | AT AT A% P
2 U EH AT &1 A afzw v
qm’rrmq aEf ¥ aaw FEpfave

A & agE fawi g ¥ Ao
mw:mm...

sft ¥o Ao WM : wAEy AT
F1 a1 T famwre 3w & s
¥ &9 | 297 FT ATVET ZAT, A1 47 For
FE AT FGT, A7 B AT q9E
AT E

(Interrupiion)

Mo WiE WEWEIT : @ T WA,
ag a1 94 o2 w9 s a7 @ s
FT GAT AT | HIT T TH GHT oy
# gitft w7 7 2, 37 g7 7 s
A d A A 3 fEoam gwr
T =4 fame ot g7 7 )

(Interruption)

oY Fo WTTo WO : T AT 2¥ FAT
Fafez & fraed &5 &)

(Unterruption)

!Toﬂfiwmﬁt ¥ o afw
Cri“@l':r‘"’qm]’ I4TW='TfI{:|'a'

mm#zmwﬁfzmm
FAR I.r:frr"ru,rw'mr] ST HAHT ST T a7z
AW TET A1 4 AT I T4
M| A IAHI A=90 a7E 7 98 T19
au=T dfsr o

(Interruption)

SHRI MAHAVIR TYAGI : Sir. I protest
against the behaviour of the Minister. The
Minister must be more dignified.

SHRI K. R. GANESH : I am hearing for
the last for hours. When he is speaking like
that then I will also have to speak like that.
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SHRI MAHAVIR TYAGI : But why are
you shouting ? Being a Minister you must be
more dignified.

SHRI K. R. GANESH : I am not here to
hear everything that he says.

SHRI MAHAVIR TYAGI :
should not say like that.

To W WEENT: Ry oy i
AT AT A & g gt v
& W A gl an T g
GIEEC I ) G e TH aqn

SHRI MAHAVIR TYAGI : The Minister
must know how to maintain dignity.

Blo W REMET : 2% firaz qv 1w
FLFTH T AN A9 G G997 F AT A7
SHHET AT 397 A B | A A7 oy
qATETE BT 7T 2 |

(Interruption)

No, you

SHRI H N. BAHUGUNA : An inter-
ruption has to be taken in its true spirit.
Some interruptions do take place.

wa“ta'wrurmﬁaﬂfwzaﬁmq;g '
W@ g
DR. BHAI MAHAVIR : 'l know the

worth of what you are talking, I know the
worth of your statistics".

SHRIH. N. BAHUGUNA : The honour-
able Member need not misunderstand him.
The honourable Member has enough worth.
But statistics do have no meaning some-
times.

DR. BHAI MAHAVIR : Please ask your
comrade also to behave like that.

SHRI H. N. BAHUGUNA : My comrade
is behaving all right.

SHRI K. R. GANESH : I have been
hearing speeches. This is not the first speech.
There have been speeches for the last four
hours. We have been hearing them. But now
the honourable Member while speaking
made some point to my colleague here. On
that this particular discussion came. He is
very touchy when something is said about
him. And when he says something about us.
we should sit
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[Shri K. R. Ganesh] and listen quietly
and there should be no question of
interrupting him and that is his right to speak.
It is my responsibility to hear. But he
becomes very touchy; when something is
said here, he too has to hear. He must also
take it in its right spirit.

210 Wi wEEC: agAm ST A A
mﬁmaﬁﬁﬁﬁﬁﬁ'ﬂ?m
aa A @

g\ﬂqqo oo @I ¢ LIS AL AAT
T mdE 21

ato Wi WEWT: &7 F@T I 2
STTRY A AT § AT AT A
5 | e vt w1 AT AT @A AT A AT
e AR T, Afee A el
& woaT AT aug fer | T
s 3, A1 A T e g fF AT
fay ez 2 fodw wrewr wfee g
arfg7 |

wt g¥o UHo FFW : 3{117 #a
T 9T FF FAE , AT AZALET

(Interruption)

Mo WTE w: EILE| f‘g Far
oY &3 T ATEE W § WA 1 fEar

Fuewrs (st TR wgE) ;A=
7T ST AT ST T |

“oqu!lﬂ'(:iﬁ‘ﬁlﬂim
¥ arr & 1 AwE £, I 15 FUF
Faz T 12 Fog e & o
3 | T daeaT AvgEean G & f
v g ¥ A1 Frg wAy A faar
arsfen & fag 53 FUT WO A
01 worz woar v f@AT WAT
wifes ot ¥ faw 5o w0
T4 X 56 FOTE T9AT F f2AT ¥ | A
Sqrere & fa o7 w0 & faam 2
Sfee FzT @ wfew & AT | A

3 3y TwE AT A FY AHT I AR

# | Wi, e OF FAeEe afaa,
forarit oo &, wopbee & f
70-73 § gaear 4Y 113.9 FAT
# g 112, 5 FOF g1 TE, FIATTLA
¥ 2,76 F 1. 74 ®0F g T, 9fedw
geq § wAT 7 W AW EHT 6.7 TS
#1 T, uAe gAaeEd § 6. 19 FT
¥ 5.45 AT, THfAE IAATHE,
Joee wREVE afaw, dE SaATas
FF 9T 2 FUT T FW FLH | UL
67 W@ FT faar war 31 5 w9 Al
F dy wa & ofz gg @war Sar 2
fE Zw ¥ s Y gATE A@E § 4T
FwE Wfezw & 41 sl arefAat &
s Gfafade ¥ F A @ A &
s Az g fr A g e T AT
T |

qFT T TR F AT 7T EW
FIE A5y T@ T FL AT F HAT G
FT OHT ITA FOA & AL A A0
FE) w7 AwE § 7 U a9 97 FAE H
Frag TE ¥ afudve 7 Fraw G
F fawrse & am® o1 qEEE T T
# qrer faaT AT 9T, IEF WeE | 9gAT

g

__a sense of urgency in the imple
mentation of drinking water programme so
that by the end of the Fourth Plan no
village should remain without this basic
repuirement of human existence.

oft wgde @it : Ag TR A
TEE &7 AT E |

Tro WTE WEETT : I AR AT TS
¥ av g AR AT I AT ava ¥,
Hfeer faurer AT § IE AW A= F
arz W FENE § AE W0 -

Every possible effort should be made

to provide facilities for at least 28,000
villages by April, 1974.
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ATSAT #T AT FEA 4T IHY A1 AT ATE
T OIAF OUF A aH AT U7
TEH 2 A7 TAW A0S W US
mifafas’ foam wvag g1 gaer @
T | 4E FATY AET T AT 2

=t g @nit ;. Az T q
TEA FT g1, A TAIA F AT FTE |

e WS wgET o afw gumr %
W W TEAT § A7 AT A A A%
TET AT

All cultivable land available with the
Government will be distributed to the
land-less labourers before the end of 1971.

71 WA, 727AT AW 73 F AT
AW T A7 T 1T zEE a1E 6y AT
¥ FAA g, AT 9ZW 7 faaAr afw
w17 AT & difar F am gaw 7
vw maE 1 feEtere oA af 2
A AT 15T OF § A7 AT A @
2 91 AT &1 4% § & faan
s 2 femer sas g afasfag
SEaT AT aF AT 2 7z frafa
A F 4712 ATH TH 479 97 A fawar
a1 @ 2 fF urEmwE SWE e
fam 5 =y FRITFT TN 2T FT EAEr
faar may 2 A1 9% [0 100 F12
T FT AT EL AL Z | TH AE
FHAT 5 AT AW F1 URATIHZ &4
av gz Afadwa F ¥ A fFar way
IH 5 ATE AR F TEEN7 29 F 902
TN AT ZAT, A qT F1 5 A AT
FITAMT A F AL A 100 FIT
U 9 T A1E &1 AT TET 2, 39 qEAey
A # 7z 7ar Z fr foad 3% s e
1 e Faqa uF 9 Aoz e
7 {70 Fwa 7 g w0 A

sit g=o UAo w;gwem: fFW FvE
& AT ¢
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To WIE WFEIT : TAFeT A
fAT AT 7 FAT w0 AT (F0F FA
* qFF A9EHE AMET | I Frea W
5 @ AN W A/ A & AT
350 FLMT &9 & TAFEHS AR |
100 % ¥ £8 10T 72 790 A9HA AET
O | TAET AT AWTIT AT AT ATE
AT T

it WETEIT AW AZAT AT FEA
|

s

=Y U0 UAo AGW : ZH AAT AFA
| AfE A e W AT

R

Mo W RATAT : W 77 AR WHAT.
ST AT FAT A § AL AT ZAfF0

IgEWTERS (T T W) AT

To WTE WM : awa Fwmafd i
T, AfET AT AT AT AEA Z Al THA
AT T AT AT ATA ARV ZT AT

weF fremm A1 oA FE TE—
AEH AT AGN £ FAT HAT SAAT AT EAT
FiAAATS 2, fF9 T F FIW0—
= g9 F WA § Aew frAamw w
fau &15 19 AT 97 Ferm A A@
farr mam, #fE zawT A s § B
afz wren-fadTar F@r #9791 g0
2 A1 ag Fer wrfze, CIETED, @R
zEq FHT ATATE T WA AT TEAL
FAT T FENEA A0 T IS A3 THA
qv #F A AAAT g9 ZW AeN-faer
WET ET W B 97 ZH & Aew-faee
FW, FT ZTATET F( I ITAAT IAEA
g7 quar ? fows faqi 7 @ 9w
3A7 § A1 a&AT 7 Farar 41 f& 790 Fd
ferf 71 T T FFA (6 20 AT 34THT
FY sravEEAr w4 AT W A QA F7
w79 ger a1 gifast & arr ¥ fa
25 7 B W Rt R AT FZT JAT
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[3r0 WIS WaTHi7]
2 fFE—ane wfz aesy FrOrw &
T A7 & fr—-am Az wieEa
AT A TFA £ | AfFA AT EW &
T W AET A REAEIOH FIF AT
Faraza @ fw Svw & zwv i W 2
AT, WY ART AT AT ME F Al
25 AT F AT gH 41T AT 4% &,
ardr gfaar ag vk g, zafAu #H
FIAETINT F7AT & 1 25 |19 & a8
1 o fw gfam s s e ag
T 2, foT W FEEITE G |
AT I F AT W EW I F FET
a | frx 3faa, s e
Al 7 grar &7 wfgemal § Sl
FAT & g wew A1 FIAR T 07
FEATEN, 7% ATFIC FT ATR-fewar
AT R 49 qgr dzar 27 FW A
FH AT A4 F FATT AH @1 61 HAA
H AET 19T WEIEA, FEA-US ST
A9NT FH/ FTATG AT AFEI FH 1L H
w1 fr an &, 7g F ‘AWz o @ng’
# H q7EE 96T A 97 ETE |
1972-73 ¥ fa=oiv ®graan 373,76
FUZ 41, 197374 A 399.61 FTIT
¥ 177 azdr 7% wren-frdar & 1 weA-
wE q1 Ag @ 2, AT sye-fadean
A7 ag @1 2 139 3191 BT 29 0F 414
FH agr @ § 7 g T ArAT FTETEY
TJAT ATAT, AL AWH B AT AT
afFa qz ardzer 7 A7 agradr gt g,
T AT § gy Al | foed ag 2
FIAET 251.97 FUT 91 917 79 a9
262-19 FULE | 42 ATOHRT  d ag
F are A Wrag g, e dr amar
2 fr g9 wrem-frde 21 @ & o AT
w7 720 7% qFT & Aen-fAsiar g
F4A T | WEITA, TZ A4 297 FT AIHA
ARG A G E S ke B T
Fifaor &1 7€ & | F 77 qaaan 5 fFawr
grar x4 Fywifaa Zr7E F, fwasr
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aTeT FAFT WA BT W £ W Fe
fraa w7 % 718 ZH 39F fou 9a=
T HEA | ATHA gW AT AR ¥ w0 AW
W EEIAR AL T ATT FAR
AAT F ATAT WO, Az FWe fAm
=gl frafa 738t 21

OFATIE A FT AT FET TE | AE10 AEA
T Fgr fr wEmaE A gz arfag ) AfER
UFAIE H ag & fAw waAT F7 AT
FT I &, FAFT AT +ATH AT AT 2,
Tz fFm AT 7 ¥ wiAT F AT
qftfeafy dargs, g1 F3amal a1 771
FIH OF T4 (40 0 AT Aq A
FITEEHT § AT AT FE ATfAAT AT
ay 7 & fx fFasr 3, yaEHdr 1 2
AT AT T qET HAl W3 | AfF
7-8 q0 T A13 W IAFT AFI 97 A=
FTIEE, AATZ ¥ @& fF WAL,
TZATEdy FAE,  FE TAR FAC
frafar g ar s qu -7z g7 50
Zq ArAfawATAT  F 30T 9El A
Ft oo # @A 20 | UFAGE A Al
g & fau gan dEA w1 fawe
g Aifzu, gWIe FFITARD A AU
Zrar Az | AR A F AT A srIE-T
fraar 2 7 fower A1 4.94 ®UET 4T,
A 5,24 A2 8 | (Afqw qm2wd
qv fqgs "t 1,63 FA12 @19
a7, TH AT 36 ATE 2 ) AT IFA T
A7 fAaial #1 4219 #1 ATa1 WA & ¢

vg Aifadt ama SR wEA AEAT
¢ ag faaeafmar T ae w0 21 =W
AEd T war fr A A7 g aF
T AT TW AR AF] FAFA | AfEA
A ZEA THEME & fau Faw vw
aiferr e gz w7 3w faar? ev
qr arfaw eI osnarg B me-
WA EAATAL TENEET & I
it Fiforw Fr e F AU B OTE
frar am % a7 AFT A A | TEA
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o Agfez g1 AT AT ATEY
wal @t w9 faac wm 7 owE amE
AAT T A 9t ¥ wemv w1 wAT
Ars 7 @ wEYf faard At qA00 A §
OF A AT ATE WA FIA1Z, WG,
f& zwzr st usfafaeea & 97 g
AFr FAETE, WY G T ART AT F,
dfaat F a7 5 Wiz w0 % aifew
T grar & A1 /17 67 | fRT 99w e
HET AT FAT FET0 E, IAF TE AT
ST SEW w7 g, aAr, o e o,
gfaas, wff, #F=w, mEw, @iE
WETH, ¥ wA 29 & AET OFA
T AT 2, FAT FWE IAF fam
qEET A1 =fEEa geaw & fe, ar
qfeATe & faw ar Zwat & oo amr
AET H ANAg | fRT fzvEaqz F
faq smaw war 3 am@ wo afnaarg
#, 5 ATF To, WAAE T, 91T 4 AT
fo FET AMA | AT GwzE & | fRT
A% fan faw a2 & fqamw o 9399
# 1wl 7 W waer awmawm 41
AZHIATE 0 THA FATT AAHT T,
AT F wgi fafzor dwsz wzar ar
AT gATI TAAT 7E | AA9ET /33
FAU T AT KT A G F
VAL F HFET 19 FAET A AAT ZAT A
AT E | FATAAT H 64 272 FT 0
AT TA G4 FHTAF Fe2T I
FIT F¥F 2, A A AAT |

AGHF W A9TT F AT F VA
F72E 1 wEm A fafew amEt &
260 UTFE G4 Z0 NG qaT H
AW NAHT Vg T2 & A § wal
THI T AAFT AT AT A7 Azt 97
FATT Ao MAAT TEA g | 7z frafy
AT TR A R/ qvE AqgY weAr fw
aal qv fomsl arafr gy e,
fsamr a% &=t famr o awar %
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IR FH F A0 qIHT F1E Towr
T AT TEE

JUTH "A7 S 3H 47 AT ART
g 1udr 3 ¥5 amr g7 i 6%
afsaeadt o7 @7 agl sEE fEr
fadnedt =i #1 Frar #A7 w21 fF
fatidt zw 1 & 7 Faw fada ¥ fau
fadig 73 & 1 =57 WF 7@l A A
I q 7 gzf WA FT F OAE, FT
T i ST FT AT AAFIT § A7 A
AT ?oAgh a7 SO AT 9
qr waf arfad; atdi o F a@Ec A
grdar @y % fao, 9zt 97 w=E 09
faet w1 a1 Fv vy w7 wifaw &
wE & @ iy o & gz faeEl W
aq[ FT 7@ § VG A F AEH A
3w ¥ a@eae WfAm w@a 7 aw Al
atefe o F @zrE W g | IAET FIT
Wi & | Ag TN AHT F AT AG HIT
% W@ w1 widy o w5 zfez wTA @
TE A1 FHg A7 HT qEAr FA L |
9T, EIEn, W Ug FEAIAEATE ¥
et o 77 A g§ AifFw AT W
GFTFT F a7 W2l 7 A7 9 A2 T AA
FTH IAF HIEH K A049 EA T IAE
FRAT & | AmAtawar g 2 @ 7
FAAT w7 FARu a1 Haed & waAl 2
7 FrEefl F1 WEed & wwAT § A1 0 A1
wEAT AT FERC FE A AEAT T
¥z W wAeT W AR Awdrg 94 Al
Fgar Tifzu fw ey S v foren Zv
TS A F, G AT AT EW O 7
fr oF =afFT & 307 awel fowaT
AW A AR T FET F AN Al
T w, fev A gw g famw @
FT { TV, AT FAANE HIT
Fmt #1 fenw, 39 97 &Y A 77,
AY zay g wwaa § 5 aw S #
AR FT AT AF FT AT |
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wgEa, 7u Az a2 2 & s
qUHT Afd T W AT B2, afq
TWOATAGEA FT GO0 GIE A1 AT
ATHAATHT  FT, AGAT FwarfaAr w7
T FL AT ANZ § HET A1 A
T #1 g7 F¥ 7 WA F AFAC
a1, IRAT FIA FOATA ¥ )

FATT T ALHRCOFI fFar S0 T=@v
7+ Trwafas faoig w%% o9 397
AT ARG F XM G E, AfeT 2z
TETaamr A v 3aa fZa fEawegm |
va7 zaA faam o fga Zom fomsr s
AMMTE § W HT THED R FATET AT
faa awdt 2 7 0 AETH GEATIHE
7% fram 1 oF §iwa 3 617 FE
AT 97 F9AT 9T | IONEAT A1 AT
A feam 4z Far e, a7 7w 780
AR | FHET ST Fizar i fasa w7
wgmr A faer AT TAE fAw 500
FIET o T AT 1,500 FIL Fo 7T
a0 3,000 FUE To T, FEAG T
AFE §, ALwrT Y avw 7 o &
AITE A1 TF | TAAT BT AFT K
FTH WHF AW AT T e 2 fE
ST BT H FATA F AT F A
79 30T A2 QW FLTE A 7 F ARAAT
g frowwr w1 aEefe fe &
A F1 6 gfesm ¥ T T
FAHT A M FW w0 ae &7
=fg | 79 aAT F y=}T g 707
o o frard w3 s oavA
7T 5@ ¥ A9 A 5W a9 F T 90 #
7 oftT T W e faa & #we
forar 7 wiver 7 ez garr & A7 I
T ARTAEATE |
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»ft wgrET Wit © WY UF WRAT
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A% ¥ @ A4 2 fwward § Wve
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st ®e qTe wupwy c AT A FEL
AT & {4 AT A1 FE 2 | AAT
ATT AT AT TAF T4 G F gAAT AE FAT
Z1 (Interruption) 1

Mo Wi wgwEtT T F 9 far
THRATAT AWK T AFAE I AT
W TErow f6ar @ a7 zw Awwa §

St wgreie it : F wwwa g
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ot ®o  ATCo MW - TAIT OF GHAA
TEIHAVE F | ATE AT A i
TW FL AT A AT AW T F AR
AT EY, FEZ GATET AT AF HIHT q0EA
F199 AT Ewm v FaR T
ATTRT AT A JF AT Z |
(Interruptions)

STt RETENT AT < AT ATT TR T
AW AT A EAT )

St ®o Ao AN - HT &FE FT A

T AIT FIATATE 2V AHT 21

st Aam few (397 9E9): I
AN WEEA,  § ZTRITAA FAM
a7 fom agmom St o fE oA
AT A ATy fafrey A F

=t 0Fe UFo WA : AT AT T
faem o 5o A 2

SHRI H. M. TRIVED1 (Gujarat) : Sir,
with all the heat that has been generated, T
wonder whether a quiet soul like me is going
to be listened to. However, before 1 come to
the Budget, I would like to refer to a very
important subject, which has cropped up
only lately and that is the external value of
the rupee. In 1%6, we voluntarily devalued
the rupee by 57i%. Since this was done
under international pressure, devaluation
acquired a bad political odour. The Finance
Ministry, however, has consistently desired
to fix a realistic value of the rupee and in
fact, since 1966 it would appear that,
although unannounced, there has been a
process of practical devaluation of the rupee
by 20 per cent. In August, 1971, the U.S.A.
suspended convertibility of the dollar. It was
clear that all major currencies would float
upwards against the dollar. Indian then
chose to link the rupee to the dollar on the
specious plea that Government favoured
fixed parity which gave a constant value in
terms of gold. Subsequently in
December, 1971,
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the monetary crisis was resolved by the
Smithsonian Agreement which fixed new
currency parities. India then changed horses
and linked the rupee to the pound-not the old
pound which was worth Rs. 18 but the last
value of the floated pound which was Rs.
18966. The rupee was in effect devalued by
5'4 per cent. At that time the practice of
expressing the value of the rupee in terms of
gold was abandoned. In June 1972, the
pound sterling was again floated. It was
obvious that it would float downwards. The
Government then chose to retain the pound-
rupee link SO that the rupee would float
downwards. In doing, so, it abandoned its
declared preference for fixed parities and
tied the rupee to the only major currency
which was afloat. In effect, it is clear that
the net effect of these three events has been to
devalue the rupee by nearly 20 per cent.
This is clear from the fact that the dollar
which used to be worth Rs. 750 in early
1971 is now worth Rs. 7'61 of the devalued
dollar.

We are now faced with another currency
crisis with the joint float by the EEC except
the pound against the dollar. I have referred
to this subject because I would like to make
a suggestion. It has been suggested that the
link between the rupee and the pound
should be abolished. I am afraid this is
easier said than done. As far as India is
concerned, the pound happens to be the only
currency in which we will have sufficient
reserves to use as the intervention currency
for settlement of our international
transactions. It has, however, surprised me
that the Reserve Bank has been unwilling io
use the 2 J per cent band on either side of
Rs. 18"80 which Government had permitted.
This monetary crisis will continue. I doubt
whether any common action by developing
countries as a group in this situation is
possible. To protect our own interests we are
left with only two alternatives : (1) to
operate a dual exchange rate system if we
can competently manage it, that is, mainly to
protect the intrinsic value of our bilateral
rupee trade; or (2) to operate a rupee floating
in sympathy with the pound but with an
operative band on either side such as has
been thought of.

Coming to the Budget proper, I trust the
hon. Minister will not mind my drawing
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[Shri H. M. Trivedi] uttention to some
disturbing features. It appears that of the
total receipts both on revenue and capital
account in 1973-74 of something like Rs.
7,300 crores, Rs. 3,000 crores in both
accounts are civil expenditure; Defence
expenditure is Rs. 1,600 crores, leaving in
effect, Rs. 2,700 crores for, what may be
called, essentially development expenditure.
The surplus on revenue account is down to
mere Rs. 37 crores in 1972-73. For 1973-74
it is only 79 crores of rupees. The capital de-
ficit in 1973-74 is anticipated at Rs. 414
crores after much larger gross market
borrowings of Rs. 880 crores against Rs. 770
crores in 1972-73. The obliteration of
distinction between revenue and capital
receipts and expenditure side has led to the
disastrous consequence of taking the lid of
control on revenue expenditure of non-
development character. Resources raised by
taxation are indiscriminately used for either
revenue or capital. The budgetary distinction
is now no more than a formality of
classification by budget heads. The inevitable
corollary is that even deficit financing is
raised; deficit finance resources raised by
deficit financing are also used for non-
developmental expenditure.

The most important sector in terms of its
budgetary implications on our economy is
agriculture. What is happening in this
sphere '? There arc essentially four main
aspects as far as agriculture is concerned—
production, procurement, distribution and
prices. On the production front after series
of good harvests we are unfortunately faced
with a drought. The green revolution has
touched only wheat. There has not been any
breakthrough in rice or other coarse grains.
For fifteen years now the production of
pulses and oilseed has remained stagnant.
The green revolution has touched only some
States. Its benefits have not spread widely.
There is no break-through in jute arid only a
minor break-through in cottdn. With one
major failure of rains and production the
entire economy goes out of gear while the
settlement of several inter-State river
disputes has been pending for over fifteen
years. One can only pray that the coming
rabi and kharif crops will yieid more. What
is the picture on the side o[ procurement,
Against a procurement target of four
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million tonnes, hardly 23 million tonnes will
probably be procured. In coarse grains, out
of a total production of something like 16 to
17 million tonnes, only 150,000 tonnes will
probably be procured. Sir, in the middle 60s
procurement was sustained by a compulsory
levy of grains on holdings above a certain
size. The suggestion to bring back the
producer-levy has been repeatedly made but
the Agriculture Ministry continues merely to
exhort the States for efficient procurement.
The question of reimposing the producer-levy
has been side-tracked. With an overall stock
of something like 5 million to 6 million tons
procured and 2 million tons of import, even
a partial failure of the monsoon can lead to
grievous consequences. Even when we had a
9 million tons stock, the Government is
unable to exercise a stabilising influence on
prices. It could have done so if it had not
haphazardly released stocks to be taken up
by traders and merchants for hoarding. No
stringent action was taken against hoarding.
The availability now in the free market of
food at fancy prices is indicative of this
phenomenon.

On the distribution front, the system
has already shown signs of stress in the
recent past. It has occasionally broken
down in pockets. The increase in the off
take from the public distribution system
from 71 million tons in January-November
1971 to 96 million tons in January-Nov
ember, 1972 is accounted for by traders and
rich formers with holding stocks from the
market and not from the success of the

distribution system. The takeover of
wholesala trade in grains, while a
welcome measure.  would serve

the purpose only il' the machinery for
implementation is fully geared, and the
surplus States play the game. It is confined
only to marketed surplus and not marketable
surplus, which immediately gets related to
price. And finally, what is the situation on
the price front? The failure last autumn to
adjust the procurement price of wheat as
recommended by the Agricultural Prices
Commission indicates what is in store in the
future when production is lower and the
base-level of prices itself is higher. The
Economic Survey tells us that the prices of
foodgrains can be controlled only if
procurement prices are controlled and issue
price is'raised. Is
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there any possibility of either of these wise
dictums being implemented ? With food-
grain prices having already risen by 16-1 per
cent in the current year, within anxiety to
acquire at least a workable emergency stock,
with surplus States and rich farmers
demanding their price, the net result is likely
to be a further increase in foodgrain prices.
The subsidy to the Food Corporation was
raised in 1972-73 from Rs. IOO crores to
Rs.1 17 crores revised and is placed at Rs. 130
crores in 1973-74. In fact, it may end up at a
much higher figure. Viewed overall the
picture on the foodgrain front demonstrates a
lack of political will and courageous exercise
of political power. Even if the rural elite
continues to be significant political power
base of the party, there is no reason why we
should not be able to cajole or pressurise it
rather than be led by the nose by it.

The second aspect 1 would like to touch
upon is the Plan outlay. It is stated that
taking the Central Plan and  State Plans
together, the Plan outlay in 1973-74 is
Rs. 4,356 crores against Rs, 4,011 crores in
the current year. It is also stated that the
Plan provision in the Budget of 1973-74
taking Central and Union Territories as well
as Central assistance to State Plans is Rs.
2,844 crores against Rs. 2,624 crores in 1972-
73.  These figures have been accepted by
several speakers without questioning and
they have been hailed. On the face of it,
they seem to indicate an increase. A much
closer analysis of the Budget figures indicates
that the allocation for specific programmes
for social justice is only Rs. 125 crores for
1973-74, the same as in the current year.
Adjusted for price rise, it represents a
reduction in real terms. A separate
allocation of Rs. IOO crores has been
suggested for creation of half a million jobs
and Rs. 150 crores have been allotted for
advance action on the Fifth Plan. It is not
clear in which sectors this is to be spent. It is
also not clear as to what is to happen to the
many Fourth Plan programmes which
are now incomplete. Mr. Vice-
Chairman, the fact is that the Central Plan
outlay including Central Plan plus Central
assistance for State and Union Territories as a
proportion of the total revenue and capital
receipts of the Central Government will, in
fact, decline from about 40 per cent in 1969-
70, the first year of the Fourth Plan.
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to 38 per cent in the last year of the Fourth
Plan. Excluding the Rs. 100 crores for em-
ployment generation and Rs. 150 crores for
advance action the outlay in the Central Plan
in 1973-74 is Rs. 1,674 crores compared to Rs.
1,787  crores in the current year, a cut o f
about 7 per cent.  The allocation for power,
industry, minerals and transport is Rs.
1,054 crores compared to Rs. 1,098 crores in
1972-73.  The proposed investment in 1973-
74 in four major Ministries, namely Heavy
Industry, Industrial Development, Petroleum
and Chemicals and Steel and Mines, is Rs.
488 crores only compared to the revised
estimate of Rs. 602 crores for 1972-73, a
decline of practically 20 per cent. The
allocation to the shipping Development .Fund
is placed at Rs. 61T4 crores against Rs.
4550 crores revised foi 1972-73. This
additional allotment does not even take care
the rise in prices of ships between the two
years. In fact, with this allotment the
tonnage acquired in 1973-74 will be less
than that acquired in 1972-73. It seems to
me, Mr Vice-Chairman, that the Plan outlay in
the last year of the Fourth Plan does not
constitute a very happy augury for the start of
the Fifth Five Year Plan.

Sir, the Finance Minister has stated that
he gives the highest priority to containment of
inflationary pressures. Let us examine the
budgetary figures. The deficit of Rs. 550
crores in the revised estimates does not show
the real inflationary impact of Government
expenditure. Repayments by parties other
than the States and Union Territories were
Rs. 530 crores revised against a provision of
Rs. 269 crores in the Budget of 1972-73. In
other words it yielded something like Rs. 190
crores from parties other than States and
Union Territories. Rs. 200 crores of
commercial bank finances were funnelled in
via the Food Corporation. A more reliable
index than the budgetary deficit of the
inflatitnary ~ pressures operating in the
economy is the expansion of net bank credit
to Government. Sir. it has been repeatedly
stated that 1971-72 was as extraordinary year
with influx of refugees and war with
Pakistan. This 1 think is dominantly true but
that does not explain the whole truth. The
aggregate money supply and total monetary
resources were bulging continuously for
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three years from 1969-70 to 1971-72 when
the rate of growth of real national income
was declining. Taking the three years
together the money supply with the public
and the total monetary resources rose by 40
per cent and 48 per cent respectively. In the
same period national income al 1960-61
prices rose by only 13 per cent and the per
capita income by only 6 per cent. During the
current financial year up to February 9,
expansion in money  supply with the
public is Rs. 786 crores against Rs. 722
crores in the corresponding period of 1971-
72. The unprecedented growth of net bank
credit to Government which was Rs. 973 in
1971-72 is surpassed in the current year where
the net bank credit to Government is Rs.
1,209 crores. Even Reserve Bank credit in
1972-73 is Rs. 671 crores compared to Rs.
493 crores in  1971-72. Mr. Vice-Chairman,
1 am afraid we have completed a rather
vicious circle of Reserve Bank credit to
Government,  surfeit  of liquidity with
commercial banks, relatively slack demand
for bank credit from the commercial sector,
with Government mopping up liquidity by
borrowing from commercial banks and
finally commercial | banks in turn
unloading Government securities on to
the Reserve Bank. Whatis the effect
of this mode pf financing ? It has led
to a substantial rise in prices which is already
too well-known for me to narrate, Is this
trend likely to be arrested ? 1 doubt it.
Firstly, the proposed excise levies would
lead to a sympathetic rise in prices of goods
not subjected to excise.  Secondly, deficit
financing will play its role.  Thirdly, the
wholesale'trade in foodgrains will require a
considerable expansion of bank credit. The
only slender hope seems to be a good
harvest, a reasonably good distribution
system and industrial production
maintaining the 7 to 8 per cent growth. If
these things happen, the rise may then be
confined to 6 to 8 per cent. The
projection by  Government spokesman of
0.4 per cent is wholly unrealistic. 1 would
now like to touch upon the subject of
Centre-State financial relations. The current
year's account of the Central Government
were upset by having to provide to the States
Rs, 150 crores for minor irrigation under the
emergency programme and Rs. 220 crores in
place of
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Rs. 75 crores for natural calamities. Then,
there was a further- assistance for closing

the non-Plan gaps. In spite of the Centre's
effort to bridge the non-Plan gaps of certain

States, the overdrafts of the States continued

to rise. They were cleared by "ways and
means advances" of which only a small
portion has been cleared. But the recovery
of the balance Rs. 421 crores has been
transferred as a deficit to the Centre. There
is a continued pressure for subventions from
the Centre to meet not development but
non-Plan expenditure. Several States have
already presented their Budgets. Something
like Rs. 250 crores deficit Budgets have been
presented by the different States. None of
them has made any effort at further resource
mobilisation. With the appointment of the
Sixth Finance Commission, all of them are
engaged in  evolving  sophisticated
arguments for a parochial pursuit of
increased subventions from the Centre and
altering the formula for Central assistance.
Sir, this is another illustration of a lack of
political will on the part of the Centre.

Practically for half a century there has
been no innovation in our tax system.
Revenues come from customs, excise, income
and corporate taxation. Even within the
taxation system there are no innovations. It
is commonly suggested that the limits have
been reached. One may or may not subscribe
to this view. The several suggestions of the
Wanchoo Committee deserve full
consideration.

The present flat rates of income-tax,
seemingly progressive- in incidence as a
table, are, in fact, slowly transferring the
fixed income groups in the middle-classes to
the lower middle-classes and the lower
middle-class into the poor. Fiscal policies
appear to favour the old upper class way of
life and penalise the middle-class and the
fixed income groups. Raw Silk yields
nothing to the excise collector, but art silk
fabrics are liable to duty. The rich can have
carpets and mahagony in their homes, but
linoleum, plastics and plywood are
subjected to duty. Sir, tax-exempt
educational allowances and medical expen-
ses are better than the provident fund and
life insurance inducements offered in the
Budget.
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The Finance Minister has suggested
stiffer rates of income and wealth taxes for
Hindu undivided families having one or
more members with independent incomes
exceeding the exemption limit. The Wan-
choo Committee has clearly stated that the
Hindu undivided family is really a device
for avoiding taxation. The simple and
straightforward solution of abolishing the
Hindu undivided family as a unit of asses-
sment and the adoption of the nuclear family
hinted at by the Prime Minister in the
Budget of 1970-71 has not been adopted. 1
wish it was adopted. The Raj Committee
also favoured this amendment. It seems to me
that this amendment will be neutralised by
Hindu undivided families being further
divided and sub-divided into smaller units.

Sir. the major recommendation of the
Raj Committee was the agricultural holdings
tax and not the partial integration of agri-
cultural and non-agricultural incomes for
taxation. Inspired reports were published
suggesting that the agricultural holdings lax
was not practicable. I can only hope that this
major recommendation has not been
sidetracked. Jt was previously argued that
there was difficulty in taxation of agricultural
income because it required a constitutional
amendment. The Raj  Committee's
recommendation does not require such an
amendment. The assessment of rateable
value of the agricultural holding is only a
step further to the inquiry which is necessary
for implementing even the land ceiling
legislation. Without this source of revenue
in the future, the Plan resources cannot be
raised. We can only hope that the proposed
Taxation Laws (Amendment) Bill will take
care of this suggestion.

The further set of concessions to industry
for going to the backward areas are not
likely to work. The existing concessions
have not been availed of, and are, in fact,
abused. We are already told by the industry
that the new concessions are not enough
untill the Government provides the entire
infra-structure similar to developed areas.
There is little doubt that the private sector
industry will not go to the backward areas
except on the basis of a coercive industrial
licensing policy. So long as the industry is
allowed to be established without restraint in
develop areas without counter-
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part investment in the backward areas, the
backward areas will remain undeveloped.

Sir, the Finance Minister has given an
indication that as a substitute for develop-
ment rebate an initial depreciation allowance
of 20 per cent is intended to be given for
selected industries for plant and machinery
acquired after May, 1974. In this particular
case, 1 would like to refer to one particular
industry, shipping, of which 1 have intimate
knowledge. Let me state rightaway that the
proposed concession is entirely inadequate as
far as shipping is concerned. The Finance
Minister has indicated that the concession is
to be spelt out in separate legislation. I hope
that he will then adopt the unanimous
recommed-dation of the statutory National
Shipping Board permitting to shipping
depreciation on replacement cost or free
depreciation to the extent to which profits tn
a particular year permit. Except on that basis
the target and tonnage in the Fifth Plan will
be entirely unattainable.

Sir, in conclusion. 1 would not want to
attempt a definition of socialism. But let us
admit that we are not engaged yet in altering
the bask; property relationships in society or
controlling the means of production. But
even to the extent to which we wish to
increase the marginal consumption of the
poor. I suggest that control on prices and
control on inflation are a must in the coming
year.

st wqez areme www (@A)
TqaTEE A, W AW AW TH FEA
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#1 fgegeara & oers qieE g2 30 @A
aivor & 7 feafa wma ZW AW F
WAAT T T Z 1 T H OHEE 47
F9 7% TE 2 17 A7 WEArE F9 T
S0, arfrE A A w1 a9 g7 fea
W, TE AT IEW AT
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[#T Wz AT goze)
afvar & #gr w@r WA ar W@ fge
% W SAwAEE H o3 di1 F1 fAAr
EIT AT o7 T Ay 7 A AT wATE
IAET AT FEAT a1 A1 fggEna
IHfa. 2 FEET T Ty w2 A A
7 [ T wATerET % | T Hm
2 AT AT HIFEEY O £ Ay Aewrer
TE AT AT FT @A A qa-
wﬁw’f#gw%mﬁm?{?éﬁq
7 AT duy AT & 36T ¥ awq A wAar
B D 7, T a1 Frafer a7 aiw
A Wt ¥efaz greafaw g 2, 4t
TN F1 ¥ ¥ fAa agr Wy day
AT 9247 2 AfeT w7 A7 #7 WEH
TEAT & AT 34 T4 AT TAATY Ay FAr
I T F wf 7 oA A WS
T FOTFIT q6T A 47 347
AR W A qiET qzA Ifam wem qv
i st 2 wfem azior wpram @
Tt w1 Hiw fear wwar 2 Fr oAy
WL ¥ W AT 1 A2 Tw A
T I A A1 72 AT & A gy
ATT AT F7HEY G 2 72 A 577 w7
AT & fAn IW Q@Y T 2S5 ET FAT
21 9% UF JuIA wror § fww qwe &
fEmmaa & a a4t vgrs 21 of 2

=
-
&.
=¥
s

A1 Fra% % adt «117 57 st 7= 271
LA |

DR. M. R. WAS (Mabharashtra): Mr. Vice-
Chairman, the world over any Finance
Minister has always an uneviable job
particularly that of one who, as in our
country, has to draw from very little but has
many mouths to feed. On the floor of (his
House there have been several criticisms.
Some have felt that what they are going to get
is too little. Some feel that the taxation ,
nhould be higher. Some feel that' the taxation
should be lower. The reasons vary. Some feel
aggrieved on behalf of a section of the
community and some for a section of the
country. Everyone is right from his or her
angle. But the hon. Finance
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Minister has to be just and try his best to
meet all the different demands. The hon.
Finance Minister deserves special congratu-
lations that in spite of stringency and hardship
he has been able to accommodate a
substantial increase in the budget for our
defence which you know is a very important
and vital matter. However, as the hon.
Finance Minister himself bas said in his
speech, budgeting in India is not merely a
question of equating incomes with expenses.
There should be a proper perspective. But
when you consider these words, you come to
feel that the Finance Minister has not done
justice to the aims that he has himself
outlined. As one of the speakers before me
mentioned the traditions and track of our
budgeting have been more or less the same
during the last two decades. 1 venture to say
that it has remained almost unchanged since
the time of Sir Jeremy Raisman, who
presented his budget almost 40 years back in
this very House. Only you find words and
slogans of social equations, socialists goal,
weaker sections, balanced growth, etc. All
these phrase* have cropped up though the
overall picture is that we are making headway
in “opposite direction.

We find that after 25 years of budgeting as
an independent nation, Messrs Drought and
allied agencies are still the managing agents
of our budgeting. Still they dominate our
economic life and every time there is a
drought of severe nature, entire the
budgeting gets unbalanced. I think this is not
a very satisfactory state of affairs. What are
we trying to do? I am afraid we are making a
socialist budget with a capitalist frame. In
other words, we are trying to fit a square peg
in a round hole. What else can we say who
when we see that since 1961 our wholesale
prices have increased by 150 per cent in
respect of foodstuff and by 120 per cent for
all commodities put together? Since 1961 our
net per capita income has increased only by
14 per cent. At the same time our budget has
grown by 400 per cent. The per capita
consumption of cereals has gone down from
431 grammes per head to 428 grammes and
similarly cloth consumption has remained
more or less static. These are only a few
instances. Many more have- already been
cited by speakers before me. I would not
therefore make a repeated attack on the same
ground.
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However, 1 would all the same like to say
that through our Plans we have not produced
result which we have desired and this budget
is the biggest culprit. To say it in crude
terms, what our Plans strive for, our budget
has destroyed. That is what has been
happening for tlie last twenty years.

let us ' see what are the
are outlined by our ifth
Plan. would read some of the extracts.
Regarding financial  resources. the Plan
Approach paper says:

Tn this context,
objectives that

Deficit financing would be kept down to
the level at which the consequential
increase in money supply with the public
wiH not exceed the level of the economy.

Again on page 50 of the same Plan Paper
we have another very important statement on
prices, wages and incomes. It says:

Inflation is inconsistent with the objec-
tives and strategy of the Fifth Plan.

Reading the same Plan document, we find
another, very important statement and
namely the statement of the position of The
growth of population in our econoim. It says,
"The high rate of growth of population
constitutes an important constraint on
progress towards removal of poverty". These
very words are greatly euphemistic and yet
they are very strong in their own implications
and if you look at these words and if you look
at the Budget, you will find that there is a big
discrepancy in what we are trying to achieve
and what our Budget is actually striving to
do.

Now, Sir, what are the handicaps of our
economy today? One is the black money and
other is the accumulation of gold in private
hands. These are the two things which seem
to escape the attention of our Finance
Ministers time and again. Now, Let us
examine the Budget in the Sir light of these
two factors.

Conceding that a heavier taxation on
cigarettes and some of the luxury items may
not contribute towards inflation, there can be
no doubt that the increase in the duties, on
imports, which principally form the
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basis of our production, and the
simultaneous increase of our excise duty on
steel, copper and iron are bound to raise the
price level in the country in the course of the
next few months. This rise in the structure of
prices will get an added impetus by the higher
freight rates imposed by lhe railways. Even
the higher duty on petrol will be passed on the
consumer or to the Government as a sizeable
number of vehicle using petrol arc owned by
firms and companies or by persons who can
pay because all these expenses will be on their
expense account, which is borne partly from
their income-tax returns. Therefore, quite
independent of the impact of any deficit
financing— 1 am not referring just now to any
deficit financing—that may arise these levies
will add 5% increase in the prices in the
course of the next twelve months.  Higher
government spending on relief measures and
on measures for unemployment relief schemes
and such other measures will again push up
the prices. I would, therefore, not be ;
surprised if the price rise again this year will
be to the extent of 7J to 8°u at the minimum.
If there is  higher  spending than
anticipated, then the rise in price may be
upto 10%. Now, this is a sort of self-
generating inflation as such.  Our Plans
say that there should be no inflation. But we
have a budgeting system, which bv itself
brings advance information about the inflation
that is likely to arise. ~ Now, Sir. this sort of
inflation is inevitable in a kind  of Budget,
like ours, which relies on raising [ capital in a
general way by taxation. Now, the index
number of the Net National Product has
increased since 1960-61 from 100 to 257 at
the current prices while the Budget levies
have increased at double the speed. It
means that whatever you produce you add a
rupee value to it. in j that case, how can
you prevent inflation from arising if you are
adding values to I what you have
produced already? This 1 incans that we
are raising resources for out plans by added
values, namely, taxation, levies, etc. and not
by corresponding amount < of savings.
That is why I maintain that our entire
approach to budgeting is contrary to the aims
of our planning and that is also the reason
why our net growth rate lias been so low.

Sir, in our Budget we must distinguish
between resources for the government
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[Dr. M. R. Vyas] expenditure and
expenditure on development accounts. I
firmly believe that in order to achieve our
overall objectives, taxation should be mainly
for this purpose of meeting government
expenditure and only means other than
taxation should be adopted for raising the
resources for planned development. Of
course, partly this is being done and in
addition, in the present budget, the Finance
Minister has given concessions for premium
on life insurance, etc. But this is totally
insufficient. ~We must have more
imaginative methods. I would suggest by
way of example a few things.

First, we can invite the public to subscribe
by preferential shares for public projects.
The Government may not want to make the
general public shareholders, in something
which is owned by the State. But we can
have preference shares for public projects.
We do have a loan system. But we do not a
system of inviting shares or contributions
for individual projects. If we do that, the
efficiency of the project will go up, because
the sharcholders may not be voting
shareholders, but they will be effective
shareholders and they will expect some
returns from this. I do not see any reason
why the people would not be willing to
invest in projects like Bokaro.

At the same time, we should make issue
of local loans or taking of local loans for
projects which are locally situated com-
pulsory. Now the State Governments are
most unwilling to raise loans at the local
level.

The Budget has offered no solution to the
question of black money. Of course, the
Finance Minister has announced the
introduction of some special legislation at a
later date in this respect. However, as we
have seen in the case of Gold Control, Act,
legislations cannot undo a social evil. Hence
the mere passing of a law will not solve this
question. In particular, I would appeal to the
Government against the advisability of
demons demonetisation. I am sure that
under the conditions prevailing in this
country, most of the owners of black money
will manage to get out of the implications
and a large number of our ignorant
unsuspecting masses will become the victims.
Furthermore, what is to be tackled is the
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root cause of this evil, and not the solution
after the evil is done. The evil lies in wrong
approach of levying taxation at a high rate,
which becomes very profitable for those who
want to evade it. I am not saying that we
should not have greater share in in the
wealth of the rich. I would suggest that
taxation may be lowered, but at the time a
new levy be simulatenously put for
development a/c. and in which the party con-
tributing to it should have a sort of share
and return on the capital that he is asked to
part with for national development.

Similarly, Sir, 1 would touch upon the
question of gold. Now, this is a very \ital
question. India is very much short of capital:
I do not have to say it. And yet, I think there
is no country in the world today, which has
so much gold in private hands as in this
country. Unless we take up this question of
getting rid of this gold or making people buy
less gold, we are going to face the question
of capital for all the time. I would suggest
that we should go in for free sale of gold,
under Government control, instead of
imposing a total ban. If anybody says how
we can import gold, I say that even today
gold worth a minimum of about Rs. 1300
crores is being smuggled into this country.
And we pay for the same by illegal exports.
In both the transactions we lose a lot of
foreign exchange. Even the price of gold can
be reduced by importing it. I am sure the
habit of hoarding gold will also go down to a
great extent. It is also a social evil. I am sure
if the Government takes measures by
education and also by social implications, and
if the government tries to impress upon the
people that gold is not wealth but a cause of
the ruination of the country the question of
inflaction will also be tackled in a big way.
And the last point is about Government's
apathy towards population growth. Sir, our
development is being handicapped on
account of population growth. The Fifth Five
Year Pian says so and everybody knows it.
Even then the budget provision has been
reduced from 7 -27 crores to 6 03 crores. Is
this the way of developing this country?
This population growth with gold and
inflation are the major problems of this
country.

SHRI K. B. CHETTRI (West Bengal);
Mr. Vice-Chairman, Sir, nothing is perfect
in this world.  Despite a great endeavour
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an the part of humanity, we cannot achieve
perfection. This budget presented by the
Finance Minister is also not perfect. Still 1
welcome it. I welcome it not because this
budget brings about a complete social justice
but because it has certainly gone into the
depth of it. The result may not be far-
reaching, but the spirit of the budget is quite
heartening and lively.

Sir, in this country, regional imbalances
have become a curse for all people in all
walks of life. Every region has its own
peculiarities and difficulties in social, eco-
nomic and political spheres. But definitely
the eastern region is the most backward
region in comparison with the other regions.
So, a special budget provision should have
been made for this region in order to keep it
in balance with the other regions. Mr.
Chavan has shown a great interest for the
development of the backward regions. A
preferential tax treatment rs shown for the
industries set up in the backward regions.
The ceiling on investment eligible for
subsidy has been raised from Rs. 50 lakhs to
Rs. one crore and the rate of subsidy has
been increased from 10 per cent to 15 per
besides many other concessions. I really
congratulate hirn for this. He has given a
great incentive for development in the
village areas of the hill districts and
especially in the backward areas. But we have
to see whether these incentives actually
work or not. If they do not work, then I
would like to request our Finance Minister
to come forward with more incentives so
that the economy in the backward areas may
be improved a lot.

The transport cost is very heavy in all the
hill districts of Assam, U.P., Himachal
Pradesh and West Bengal. Unless the road
transport is subsidized by the Government I
do not think that the industrialists will come
forward with an open heart. This road
subsidy should cover the whole hill districts
of the backward areas including the district
of Darjeeling. I am laying much emphasis
on this because I have seen that in the past
the Government have become partial in
sanctioning loans, grants and subsidies in
different regions of the hill districts.
Subsidies, loans, grants and everything else
should be uniform as far as the question of
hill areas is concerned.
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There should be equal treatment for equal
justice to all. The Government machinery
has to be geared up to a great extent. The
most disturbing feature in the administrative
sphere is the lack of co-ordination between
the Central Government and the State
government on the one hand and, between
the state level and the district level on the
other. To acquire a far reaching effect I
would like to suggest that a development cell
in each hill district of the backward areas has
to be created, preferably headed by a non-
official member and it should work in
collaboration with the State Government and
the local M.L.As. and M.L.Cs. An officer
deputed by the Central Government must be
there in each development cell, who should
act as an ex-officio member and whose
specific duty must be to supervise the various
schemes sponsored by the Central
Government and to report its developments
to the Government” Special funds must be
allocated to each development cell through
tlie State Planning Board.

Now let me come to the other side of the
picture. The budget envisages a total outlay
of Rs. 4,831 crores. This is really quite a big
budget in comparison with the previous year.,
but the question is how to mobilise the
resources. Unless we have enough resources
and unless we mobilise these resources
without affecting the common man and the
middle-class people, the whole idea of
achieving socialism will be ruined. The
budget has not taken into account the
advances of Rs. 421 crores to the States and
Rs. 478 crores loans floated by the
Government. The amount of deficit that may
come up after the third Pay Commission's
Report is not shown. So, including all this
we will be having a deficit of nearly Rs. 250
crores. Besides, money supply has shown an
increase of Rs. 924 crores as against Rs. 823
crores resulting an 11 -9% erate of increase.

There is a heavy dose of taxation. Indirect
taxation is there to the tune of Rs. 274
crores. All these factors will ultimately bring
in rise in prices and it will definitely lead to
an inflationary pressure on our economy.
The whole impact in the long run will be the
middle-class people. So, it would have been
better for the Finance Minister if. he had cut
his coat according to his cloth: then
everything would have
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[Shri FC. B. Chetui]

gone on well. In my opinion This budget
seems to be a little hasty affairs. We are
expecting a very good monsoon, no doubt but
from our past experience we have been seeing
the miscalculations of the astrologers and
therefore we should not rely on that very
much. The only thing we can rely on is in
industrial growth and production. If
production cannot keep pace with the rise in
prices then our whole endeavour of planning
to bring social justice will not be achieved.
For this I would like our Finance Minister
to come forward with more incentives, if
needs be. or to curtail some of the plans
themselves for the present so that those plans
may be incorporated in the future when the
climate will be healthier. No doubt, enough
attempts  have been made to mobilise
resources, from the Hindu undivided
families, short term capital gains,
aggregation of agricultural income with non-
agriculture income and so on and so forth.
But a very bad attempt has been made to
mobilise resources by imposing an increment
of tax on petrol.

The people would have surely appre-
ciated had the lax been imposed on liquor.
We will surely appreciate the withdrawal of
Ibe Bangla Desh levies but the imposition a
Jevy on the motor spirit, setting aside ihe
human spirit free really looks like a game of
chess.

Coming to the allocation of Central i funds to
the States, the State of West Bengal is earning
the maximum export earnings bj exporting jute
and tea but for the last several years, it has not
received its due share. The result has been that
it could not go ahead to implement its projects
in an easy way. For the past two decades, many
large industrial projects have not been taken up
by the Central Government in the public sector
in the State of West Bengal.  Most of the
existing big industrial
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houses come directly under the MRTP
act, and are not allowed to expand. I would
like to make a strong plea to the Government
either to take over all the big industrial houses
of the State of West Bengal particularly tea
and jute industry or to set up a few big new
projects in the field of electronics, tyre
manufacturing, Petro-chemical and cement
factories. Particularly, one watch factory in
the district of Darjeeling is a must to save the
fettering economy of ihe slate ol'W'sl Bengal.

MESSAGE FROM THE LOK SABHA

THeE COMPANIES( AMENDMENT) BILL, 1972.

SECRETARY: Sir, I have to report to the
House the following massage received from
the Lok Sabha, signed by the Secretary of
the Lok Sabha :

"That this House do recommend to Rajya
Sabha, 'hat Rajya Sabha do appoint a
member of Rajya Sabha, to the Joint
Committee on the Bill further to amend the
Companies Act, 1956, the Securities
Contracts (Regulation) Act, 1956, and the
Mynopolies and Restrictive Trade Practices
Act; 1969, in the - vacancy caused by the
resignation of Shri K. V. Raghunatha
Reddy from the membership of the said
Joint Committee and do communicate to
this House the name of the member so
appointed hy Rajya Sabha to the Joint
Committee."

MR. VICE-CHAIRMAN (SHR1 RAM
SAHAI): The House stands adjourned till
11.00 A.M. tomorrow, the 14th ot March.
1973.

The House then adjourned at
fifty-three minutes pan five of the
clock till eleven of the clock on
Wednesday the 14th March, 1973.



